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SUPPLEMENTARY REPORT OF OVERSIGHT COMMITTEE IN COMPLIANCE OF ORDER OF
HON’BLE NATIONAL GREEN TRIBUNAL PASSED IN O.A. NO. 102/2019 IN RE:
ASHISH KUMAR DIXIT VERSUS STATE OF UTTAR PRADESH & ORS.
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1. BACKGROUND

This report is in continuation to an earlier report sent by Oversight Committee to Hon’ble
NGT on 14.10.2020. The Hon’ble NGT in O.A. No. 102/2019 vide order dated 24.01.2019
considered the issue of damage to environment due to unauthorized operation of marriage
halls, nursing homes, clinics, hospitals, commercial complexes, hotels and other commercial
establishments without requisite prior NOC/Consent to Operate from the Uttar Pradesh
Pollution Control Board (UPPCB) in the Districts of Banda, Mahoba and Chitrakoot, in clear
violation of Air (Prevention and Control of Pollution) Act, 1981, Water(Prevention and
Control of Pollution) Act, 1974, Environment (Protection) Act, 1986, Biomedical Waste
Management Rules, 2016 and Solid Waste Management Rules, 2016. The UPPCB was
directed to look into the matter in the first instance in exercise of its statutory powers and
take such appropriate action as may be found necessary in accordance with law and furnish
a factual and action taken report to the Hon’ble Tribunal. Also, the UPPCB was directed to
inter-alia examine the issues of disposal of municipal solid waste, plastic waste, sewage,
biomedical waste, norms of noise pollution and extraction of groundwater. The report

furnished by UPPCB was considered by the Hon’ble NGT in its order dated 10.05.2019.

Vide order dated 24.07.2020, Hon’ble Tribunal directed UPPCB to use the environmental
restoration funds for restoration of the environment such as strengthening vigilance
mechanism, setting up of laboratories, for monitoring of environment, coordination with
the District Magistrates to prepare District Environment Plans, hiring of experts and
consultants, undertaking remediation and study of contaminated sites etc. Thus, the UPPCB
was directed to revisit its plan and the CPCB was directed that they may oversee

preparation of such action plan in the light of earlier orders of this Tribunal.



It was informed by UPPCB as per the compliance received on 23.09.2020 that it has submitted
the revised action plan to CPCB vide letter dated 17.09.2020. They have also conducted
meeting of Chairman and Member Secretary CPCB with Chairman and Member Secretary of

UPPCB through video conferencing on 25.08.2020.
1. MINUTES OF MEETING DATED 08.10.2020

The Oversight Committee reviewed the compliance status in an online meeting dated
08.10.2020. The minutes of meeting are attached as Annexure 1.The major information

provided by the concerned officials in the meeting was as following:

1. The District Magistrates of Banda, Mahoba, Chitrakoot provided the details regarding

varied issues. Table 1.1 below presents an overview of the same.

Table 1.1: Compliance Status in O.A 102/2019

District Banda | Mahoba| Chitrakoot | Hamirpur
Total no. of banquet halls 42 25 23 11

No. of banquet halls in non-compliance 42 25 23 11

EC imposed on non-complied banquet halls (in | 63.687| 33.75 19.3125 15.125
Lakhs) 5

Bio-medical Waste Management Rule, 2016: Total | 55 21 36 42

no. of Gov. hospitals

Total no. of authorized Gov. hospitals 55 21 36 42
Total no. of private health care facilities 58 78 26 25
Total no. of authorized private health care facilities | 48 09 22 21
Total no. of private health care facilities whose | 10 59 04 04
authorization has been cancelled and charged with

environmental damages

Total no. of private health care facilities whose | - 10

authorization applications have been cancelled

Notice issued to Nagar Palika under Solid Waste | 08 05 03 07
Management Rule, 2016

2. The Committee recommended that all the stakeholders should be called for a meeting

under the Chairmanship of concerned District Magistrates or any other senior officer



designated by DM to inform and train the stakeholders regarding Environment and
Waste Management. Post this meeting, training sessions be organized and stakeholders
be given one month’s time to implement the management practices.

Moreover, it was made clear that the purpose of the Committee is to protect the

environment and not create hurdles in running of any business activity.

COMPLIANCE STATUS RECEIVED FROM UPPCB ON 25.11.2020

As per the directions given by Oversight Committee NGT vide meeting dated 08.10.2020, the

district wise latest compliance status submitted by UPPCB on 25.11.2020 is as follows:

Hamirpur (Detailed report attached as Annexure 2)

The total number of Banquet halls in Hamirpur is 11. Due to non-compliance of water
pollution prevention measures as specified under Article 33A of Water (Prevention and
Control of Pollution) Act, 1974, environmental compensation (EC) of Rs.15,12,500 has
been imposed and notices regarding the same has been sent. Notices for recovery of EC
was sent by Regional Office UPPCB, Banda to all the defaulting banquet halls. A copy of
the same have been sent to DM, Hamirpur and Chief Environmental Officer (Circle-2),
UPPCB.

Taking into account the health care facilities in the area along-with the position of
authorization as per Bio Medical Waste Management Rules, 2016, it has been submitted
that there are 42 government hospitals in Hamirpur and all are authorized by the Board.
Considering private health care facilities, it is reported that 21 are authorized from the
Board while 04 are non-authorized and EC has been imposed on them.

Regarding non-compliance of Solid Waste (Management) Rules, 2016, 07 Nagar Palika/

Panchayat have been served show cause notice.

Banda (Detailed report attached as Annexure 3)
The total number of banquet halls in Banda is 42.Due to non-compliance of water

pollution prevention measures as specified under Article 33A of Water (Prevention and



Control of Pollution) Act, 1974, environmental compensation EC of Rs. 6368750 has
been imposed and notices regarding the same has been sent. Notices for recovery of EC
has been sent by Regional Office UPPCB, Banda to all the defaulting banquet halls. A
copy of the same have been sent to DM, Banda by Chief Environmental Officer (Circle-
2), UPPCB.

Taking into account the health care facilities in the area alongwith the position of
authorization as per Bio Medical Waste Management Rules, 2016, it has been submitted
that there are 55 government hospitals in Banda and all are authorized by the Board.
Considering private health care facilities, it the submitted that 48 are authorized from
the Board while 10 are non-authorized and EC has been imposed on them.

Regarding non-compliance of Solid Waste (Management) Rules, 2016, 08 Nagar Palika/

Panchayat have been served show cause notice.

Mahoba (Detailed report attached as Annexure 4)

The total number of banquet halls in Mahoba is 25. Due to non-compliance of water
pollution prevention measures as specified under Article 33A of Water (Prevention and
Control of Pollution) Act, 1974, EC of Rs. 3375000 has been imposed and notices
regarding the same has been sent. Notices for recovery of EC has been sent by Regional
Office Banda, UPPCB, to all the defaulting banquet halls. A copy of the same have been
sent to DM, Mahoba by Chief Environmental Officer (Circle-2), UPPCB.

Taking into account the health care facilities in the area alongwith the position of
authorization as per Bio Medical Waste Management Rules, 2016, it has been submitted
there are 21 government hospitals in Mahoba and all are authorized by the Board.
Considering private health care facilities, it the submitted that 09 are authorized from
the Board while 59 are non-authorized and EC has been imposed on them and
authorization letter of 10 has not been approved.

Regarding non-compliance of Solid Waste (Management) Rules, 2016, 05 Nagar Palika/

Panchayat have been served show cause notice.



[ ]

Chitrakoot (Detailed report attached as Annexure 5)

The total number of banquet halls in Chitrakoot is 23. Due to non-compliance of water
pollution prevention measures as specified under Article 33A of Water (Prevention and
Control of Pollution) Act, 1974, EC of Rs. 191450 has been imposed and notices
regarding the same has been sent. Notices for recovery of EC has been sent by Regional
Office UPPCB, Banda to all the defaulting banquet halls. A copy of the same have been
sent to DM, Chitrakoot by Chief Environmental Officer (Circle-2), UPPCB.

Taking into account the health care facilities in the area along with the position of
authorization as per Bio Medical Waste Management Rules, 2016, it has been submitted
there are 36 government hospitals in Chitrakoot and all are authorized by the Board.
Considering private health care facilities, it is reported that 22 are authorized from the
Board while 04 are non-authorized and EC has been imposed on them.

Regarding non-compliance of Solid Waste (Management) Rules, 2016, 04 Nagar Palika/

Panchayat have been served show cause notice.

Furthermore, it has been reported that UPPCB issued guidelines regarding implementation

of Water Act 1974, Air Act 1981, SWM Rules 2016, Plastic Rules, 2007, and Noise Pollution

Prevention act 2000 to All the hotels, banquet halls, marriage halls, and restaurants vide

letter dated 08.10.2020. The same has been published in a daily newspaper having

circulation in the area (Dainik Jagran and AAJ on 22.11.2020).

V.

1.

RECOMMENDATIONS BY OVERSIGHT COMMITTEE

Member Secretary UPPCB vide his affidavit dated 11.7.19 before NGT had mentioned
that while they have issued notices to all the 24 ULBs in this region to establish
Municipal Solid Waste Treatment Plant, none of them has established it. More than one
year has elapsed and there is no change in the position reported. This appears to be a
clear violation of the MSW Rules and disregard of NGT directives. This leaves us with

little choice. The UPPCB may be directed to levy Environment Compensation on all 23



ULBs in this region, who have not established Municipal Solid Waste Treatment Facility
(MSWTF) as per Hon’ble NGT directives in OA No. 209/2019 dated 26.02.2020 for
violation of MSW Rules. It will accordingly be at the rate of Rs. 10 lakh per month per
Local Body for population of above 10 lakhs, Rs. 5 lakh per month per Local Body for
population between 5 lakhs and 10 lakhs and Rs. 1 lakh per month per other Local Body

till compliance.

The Committee recommends UPPCB to serve closure notices to all hotels, banquet halls,
restaurants, marriage halls which are running without Pollution NOC/ Consent to
Operate in Districts Banda, Chitrakoot, Hamirpur and Mahoba with the condition that
they may regularize the defects pointed out within a period of 45 days failing which the
closure notice shall come into operation. Moreover, UPPCB must ensure recovery of EC
imposed on the defaulters. The UPPCL may be directed to disconnect their electricity

connections within 30 day of the closure order issued by UPPCB.

Member Secretary UPPCB be directed:
i. To issue notice to concerned RO to explain his inaction/failure to perform his
duties especially in case of marriage halls.

ii.  Toinitiate prosecution against defaulters.

This case initially pertained to Districts Banda, Mahoba and Chitrakoot. However, at the
time of compilation of reports, report of District Hamirpur was also sent where this
problem is present in equal measure. This leads us to the inference that hotels, marriage
halls, commercial establishments and HCFs all over the State may be running without
Pollution NOC/ Consent to Operate. It would be worthwhile if the scope of directions in

this case be expanded to all the districts in the State.

After more than one year of specific directives by NGT, there is very little compliance in

all the four Districts of the Division. Non-compliant units continue to carry out their



operations. Closure orders have not been implemented. Environment Compensation
notices remain unexecuted. It appears to be just a paper exercise. No RCs appear to
have been issued. This leads us to infer that either there is total apathy of the executing
officers or there may be some infrastructural impediments or common issues which
need higher level intervention. Commissioner, Chitrakoot may be directed to conduct

enquiry in this regard and ensure compliance of NGT directions.

As directed by Hon’ble NGT UPPCB had to revisit its environment restoration plan for
approval of CPCB. UPPCB has mentioned that they have sent the revised plan to CPCB
which is pending with CPCB for more than two months. After CPCB approval, UPPCB
may send a copy of the CPCB approved environment restoration plan to NGT with a

copy to the Oversight Committee.

Despite NGT’s directions of 15.7.19, Chief Secretary has not sent any report in this
regard so far. He may be directed to review the situation and furnish report positively

within one month.

All the marriage halls, nursing homes, clinics, hospitals, commercial complexes, hotels
and other commercial establishments must also take approval for groundwater
extraction for drinking and other purposes as per the orders of Hon’ble NGT dated
20.07.2020 in O.A. No. 176 of 2015 “There must be no general permission for
withdrawal of ground water, particularly to any commercial entity, without environment
impact assessment of such activity on individual Assessment units in cumulative terms
covering carrying capacity aspects by an expert committee. Such permission should as
per Water Management Plans to be prepared in terms of this order based on mapping
of individual assessment units. Any permission should be for specified time and for
specified quantity of water and not in perpetuity, and be necessarily subject to digital
flow meters which cannot be accessed by proponents, with mandatory annual

calibration by authorized agency at proponents’ cost”. CGWA and State Groundwater



Authority may be directed to ensure compliance of NGT’s orders and submit a
comprehensive report to NGT through the Oversight Committee in the next 3 (three)

months.

9. All the concerned District Magistrates be directed to review the status fortnightly to
ensure that all the marriage halls and health facilities becomes fully compliant and cease

to become a threat to environment.

25-11-2020 25-11-2020
X Anup Chandra Pandey X SVS Rathore
Dr Anup Chandra Pandey Justice SVS Rathore
Member, Oversight Committee Chairman, Oversight Committee
Signed by: ANUP CHANDRA PANDEY Signed by: SURENDRA VIKRAM SINGH RATHORE

November 25, 2020

Annexures: As above

Please visit our website: oscngt.upsdc.gov.in for more information.



AnNnexuhre - 4

Meeting No. 60

MINUTES OF MEETING OF OVERSIGHT COMMITTEE, NGT UP LUCKNOW HELD ON 08.10.2020
(ORGANISED WITH HELP OF NIC) THROUGH VIDEO-CONFERENCING

W %k

Present: Hon’ble Mr Justice SVS Rathore, Chairman, and
Dr Anup Chandra Pandey, Member.

Other dignitaries present:

1. Shri Anurag Yadav, Secretary, Urban Development

N

Shri Anand Kumar Singh, District Magistrate, Banda
Shri Jitendra Singh, ADM Mahoba

Additional District Magistrate, Chitrakoot

Bl G

Shri Ashish Tiwari, Member Secretary, UPPCB

The meeting was held as scheduled.

The Committee reviewed the progress towards compliance of the orders of Hon’ble NGT
dated 24.07.2020 passed in OA No. 102 of 2019 in re: Ashish Kumar Dixit vs State of Uttar

Pradesh and others.

The Member Secretary UPPCB informed that they had submitted revisited action plan to
CPCB vide letter dated 17.09.2020. Also, they had conducted meeting of Chairman and Member
Secretary CPCB with Chairman and Member Secretary of UPPCB through video conferencing on
25.08.2020.

The District Magistrates of the district namely Banda, Mahoba, Chitrakoot had provided

the following compliance reports:

District Banda 7 Mahobai Chitrakoot | Hamirpur
Total no. of banquet halls 42 25 J 23 11
No. of banquet halls in non-compliance 42 25 | 23 11

EC imposed on non-complied banguet halls (in | 63.6875 | 33.75 1193125 | 15.125

LakhS) | i

_________ - == i == SR — SR N —
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Bio-medical waste managenﬁfhrt‘ ruTéTéOlG_:- 55 121 36 42
Total no. of Gov. hospitals

Total no. of authorized Gov. hospitals 55 21 36 42
Total no. of private health care facilities | 58 RE 7:"2'6 25
Total no. of authorized private”t'ié_a_l_t_h- -'cér_g_g—dé B R 21
facilities | |

Total no. of private health care facilities whose | 10 59 04 04
authorization has been cancelled and charged

with environmental damages

Total no. of private health care facilities \A_f-hb-se_‘ - 10 |

authorization  applications have  been | }

cancelled | . |

Notice issued to Nagar Palika under Solid | 08 l 05 m_‘rOS 07
waste management Rule, 2016 l i

This Oversight Committee recommended that all the stakeholders should be called for a
meeting under the chairmanship of District Magistrates concerned or any senior officer
authorized by him to inform and train the stakeholders regarding the Environment
Management and waste management processes. Post this meeting and training sessions the
stakeholders should be given one month’s time to implement all the management practices in
their respective business models. It was made clear to all that the purpose of the Oversight
Committee is to protect environment and not to create hindrances in running any business.

This committee wants to ensure that the guide lines prescribed under law must be followed so

that no damage is caused to environment.

08-10-2020

X Anup Chandra Pandey

08-10-2020

X SVS Rathore

Or Anup Chandra Pandey
Member, Oversight Committee
Signed by: ANUP CHANDRA PANDEY

Oct 08, 2020

Justice SVS Rathore
Chairman, Oversight Committee
Signed by: SURENDRA VIKRAM SINGH RATHORE

Please visit our website: oscngt.upsdc.gov.in for more information.
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Issue for consideration is the punitive action against illegal operation of marriage halls, nursing
homes, clinics, hospitals, commerclal complexes, hotels and other commercial establishments without
requisite prior NOC/Consent to Operate from the Uttar Pradesh Poliution Control Board (UPPCB} in the
Districts of Banda, Mzhoba and Chitrakoot, in clear violation of the Air (Prevention and Control of
Pollution) Act, 1981, the Water (Erevehilon and Control of Pollution] Act, 1974, the Environment
{Protection) Act, 1986, Biomedical Waste Managemenit Rules, 2016 and Solid Waste Management Rules,
2016....... : '
wee 3. The above report clearly acknowledges violation of law, including commission of criminal
offences under the Water (Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and
Control of Pollution) Act, 1981. Still, no action under the statutory provisions has been taken by the
UPPCB either to prohibit lllegal activities or punitive action for initiating prosecution or to recover
compensation on ‘polluter pays' principle. The report does not cover marriage palaces/banquet halls.
The Inference is either incompetence of the UPPCB to enforce the law or collusion with the law violators
resulting In failure of rule of law. This may call for action against the concerned office bearers of the
UPPCB and the UPPCB as an institution,

4. Before we conslder further coercive measures, let the Member Secretary, UPPCB remain
present in person with the compliance report on the next date.

List for further consideration on 15.07 2019,
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P, 3. The above report clearly acknowledges violation of law, including
commission of eriminal offences under the Water (Prevention and
Control of Pollution) Act, 1974 and the Air {Prevention and Ceontrol
of Pollution) Act, 1981. Still, no action under the statutery
provisions has been taken by the UPPCB either to prohibit illegal
activities or punitive action for initiating prosecution or to recover
compensation on ‘polluter pays’ principle. The report does not cover
marriage palaces/banquet halls. The inference is either

incompetence of the UPPCB to enforce the law or collusion with the
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI

ORIGINAL APPLICATION NOQ., 102 O~ 2019

IN THE MATTER OF:

ASHISH KUMARDIXIT e APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS.  .....RESPONDENTS

COMPLIANCE REPORT PURSUANT TO THE ORDER DATED 10.05.2019
ON BEHALF OF U.P. POLLUTION CONTROL BOARD

1. In the above noted matter this Hon'ble Tribunal has passed a
detailed order on 10.05.2019 and directed the U.P. Poliution Control
Board to submit the compliance report. Pursuant to the said order the
compliance report is being submitted. A copy of the order dated
10.05.2019 is being enclosed herewith and marked as Annexure-1,

2. In compliance of the said order vide office order dated 16.05.2019
U.P. Pollution Control Board has constiluted four committees for
compliance of the order of this Hon'ble Tribunal. ﬁ'he copy of office
order dated 16.05.2019 is enclosed herewith and marked as

Annexure-2.

3. The said commiltees have mace extensive survey of each of the
district Mahoba, Chitrakoot, Hamirpur and Banda and submitted the
reports. On the basis of the said report the compliance of the orders of
this Hon'ble Tribunal are as follows:
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(a) 101 banquet halls, hotels and marriage homes have been found
operating In thesa diairiots, Districtwise datalls of these hotel,

banquet halls and marriage homes are as follows:

Banda 42
Chitrakoot 23
Hamirpur 11
Mahoba 23
Total 101

Since the above units have not taken any consent from the U.P.
Pollution Control Board, hence environmental compensation of
Rs. 1,31,87,500/- has been imposed on those units. It is further
pointed out that out of these 101 units, 59 units are in green
category and 42 units are in orange category. Show cause
notices under section 33-A of the Water (Prevention and
Control of Pollution) Act 1974 as amended have been

issued to these units by the State Board.

(b) The detalls of health care facilities in government sector and
private sector alongwith the position regarding authorization
under Bio Medical Waste Managemen{ Rules, 2016 in these

districts are as follows:

Pis!récts Govt, HCFs Private HCFs |
| Total | Authorzation | Total | Authorization | Autherization Authorization |

Nos. granted Nos. granted | rejected applied/pending |
Banda | 55 85 [Loi = 43 EE. R S N
| Chilrakoot 36 i#_ 36 2 2‘3 g _52 S 4 . A___f_]__ ; —'_1'
| Mahoba 21 21 78 g T S 1
Hamirpur | 42 42 25 . SR 4 0 |
Total 54 | 154 187 L “I_ 77 1 0

Show cause notice

issued unger the

against defaulting 77 HCFs have been

yisions  of

(Proteclion) Act 1960.
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(c) The detalls of the local bodles in these districts are as follows:

—Disticts | No. of Urban | Positon of 'r'”"'ms—q

local bodies MSW action taken |

treatment | !

facility | ‘

Banca 8 Y SR ;!"S-ﬁv"—éause
established ' Notice

Hamirpur 7 [ Not " [Show Cause
established Notice

Mahoba 5 “Not Show Cause
established Notice

Chitrakoot 3 Not Show Caﬁg

established Notice ‘

Show cause nofices o these 23 defaulting urban local bodies 10
start prosecution and to impose environment compensation have
been issued under the provisions of Environment (Protection)

Act 1986.

Thus, the factual and action taken report is being submitted to this

Hon’ble Tribunal.

N e

(ASHISH TIWARI)
Member Secretary,
U.P. Pollution Cantrol Board
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Annexuse - 1

Item No.05 Court No. 1

BEIORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No, 102/2019

Ashish Kumar Dixit Applicant(s)
Versus

State of Uttar Pradesh &0rs. Respondent/s)

Dat%ggﬂemng: 10.05.2019

v
¢

HON'BLE MR. JUSTICE ADARSH KU'HAR GOE‘L CHAIRPERBON
HON'BLE MR. JUSTICE S.P. WANGDI, JUDICIAL MB ER

HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDIC MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MCMBER?

For Applicant(s):

For Respondent(s): Mr. Pradeep Misra and ?r'[‘:; Dal
L Advdcates for UPPCB m
‘.‘:fh 3 2
3-;{ ] ot
at ‘ ORDER il
E ]
; S
'S Wt o —— * A W:h!
Issue—ﬁfor cons1dera*1on the pumhv%acuon i

n}l

liniés hospitals,

o

va;comm;i:rcml comﬂcs}‘ mu‘:Is aud‘%ther cofnﬂmcrmal”eotabhshments

Pradesh Pollution Contml Hoard (UPPCB) in the Districts of Banda,

o

.—A

Mahoba and Chxtrq]-rnnt in c[r.ar violation of the Air {Prevention and

Control of Pollution) Act, 1981, the Water (Prevention and Control of

Pollution) Act, 1974, the Environment {Protection)] Act, 1986,

Biomedical Waste Management Rules, 2016 and Solid Waste

Management Rules, 2016,

&
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2. Vide order dated 24.01.2019, an action taken report was required to
be furnished by the Uttar Pradesh Pollution Control Board (UPPCB.
The UPPCB has filed its report vide e-mail dated 05.05.2019 by
acknowledging violation of law by scveral establishments. The report
is as follows:

“All 23 local bodies situated in this regionul Office has not
established MSWTF in their urea. The notice has been sent to
the all coneerned 23 local bodies for the compliance of the Solid
Waste Management Rules, 2016.

In the District Banda there are 11 Hotels identified and no any
hotel has valid water and air consent. The notice has been
Sent to all the 11 hotels regarding the compliance of Water
(Prevention and Control of Pollution) Act, 1974 and as
amended and Air (Prevention and Control of Pollution) Act,
1981 and as amended,

_ The details of the status of the Hotels 5ituated are being

ﬁcmlosed as Annexure No-2a

)

i3 ,ﬁﬁ In the District Chxtrakoot there are 05 Hotels Ldentzﬁed and no
w7 any hotel has valid water and air consent. The notice has been
sent to all the 05 hotels regarding the compliance. of, Water
(Prevention and Control of Polluti-n) Act, 1974 and as
Jamended and Air (Prevention and Lantrol -of Poiluaon) Act,
+1981 and as amended. ™

”I'he details of the. stutus of the Hotels sttuated are being
fer}closed as An.nexure Na-2b )
L .,‘g;.“ .
In; fhe District Hanurp there are 11 Hotéls tdemﬁpd and no
o anf “hotel has valid &;ter and. air corns: &t “The notice.lias been
e sent to . all the 11 hotels, ;ireqardmr} the *’comphanca ‘of Water
w (Preveupo:; and JConr.roI ‘of Polluti ") Actx '3 974 and as
am ended ami A:.r (Prevention . an::!, ntrul(p Poilunon} Act,
1981 and asamfnc%ied T s;‘"ﬁf.'"‘ J&ﬁé s
The‘*deta:ts of the stqtus af the H x!s situated are being
aenclosed-asAnnaxure Ne-2¢ o e

Rip). A

In the D:stnc’t Mahoba there are 07 Hotels identified and no
any hotel has valid water and air cor nt, The notice has been
sent to all the 07 hotels regarding (e compliance of Water
{Prevention and Control of Pollu!' ) Act, 1974 and as
amended and Alr (Prevention and Control of Pollution) Act,
1981 and as amended.

The detalls of the status of the }. .ls situated are being
enclosed as Annexure No-2d

In District Banda there are 55 Gov. I/« vitals identified and all

the health care facilities has obtainc = valid authorization for
Bio-Medical waste generation. The « ‘ails of the status of
the Hospitals are being enclosed Annexure-3a.

e



In District Chirakoot there are 36 Gov. Hospitals iden?@f’zefi qnd
all the health care facilities has obtained valid authorization for
Bio-Medical waste generation. The detalls of the status of
the Hospltals are being enclosed as Annexure-3b.

In District Hamirpur there are 42 Gou, Hospitals identified and
all the health care facilities has obtained valid authorization for
Bio-Medical waste generation. The details of the status of
the Hospitals are being enclosed as Annexure-3e.

In District Mahoba there are 21 Gou. Hospitals identified and all

the health care facilities has obtained valid authorization for
Bio-Medical waste generation. The déetails of the status of
the Hospitals are being enclosed ds Annexure-3d.

In District Banda there are 57 Non Governments Hospitals,
Nursing Homes, Blood Bank, Pathology Lab arid other Health
Care Facilities identified and only 42 health care facilities has
ined valid authorization for Bio Méieal waste generation
"nd. rémaining 15 fiedlth edre facilities 0
authorization for Bio Medical waste genercki
¢ dpplications-are under considernation.
" The details of the status of the Non Gov “Hos iitals are
being enclosed as Annexiire No-4a

In District Chitrakoot there are 19 Non Governments ‘Hospi
Nursing Homes, Blood Bank, Pathology Lab and P ]
soare Facilities-identified andlonly 11-healthwgare
obtained valid authofZation for B

us of the Noi 4 Go
exure No-4b & ;

atus of.the Non Gov. Hospitals are
being enclosed as Annéxure No-dc

In District Mahoba there are 39 Non Governments Hospitals,
Nursing Homes, Blood Bank, Pathology Lab and other Health
Care Facilities identified and only 03 health care Jacilities has
obtained valid authorization for Bio Medical waste generation
and remaining 36 health care facilities has not obtained valid
authorization fo¥ Bio Medical waste generation. The related
applications are under consideration,
The details of the status of the Non Gov, Hospitals are
being enclosed as Annexure No-4d.”
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5.No. Name & Address of Industry Environment Violation | Total amount of
' - Compensation in =~ Period | Environment
Rs/Day : Compensation in |
j . Rupess
M/s Hari Guest House Jail Road , 6,250.00 | 22 137500.00
| Hamirpur ¥ | e J‘ !
2. ' M/s Mangalam Guest House Nikat 6,250.00 - 22 137500.00
| Vidya Mandir School Hamirpur | e s
Y. | M/s Vedika Guest House King Road I 6,250.00 22 ‘ 137500.00
 Hamirpur flee _f i Jr
./ * | M/ssabari Guest House Khalepura I> 6,250.00 ] 137500.00
. Shafiganj Bazar Hamirpur | : i i s,
5. | M/s Shyam Guest House Naubasta | 625000 | 22 | 137500.00
| Hamirpur _ | J
0. | M/s Varun Guest Hot House Naubasta [ 6,250.00 J 22 ‘ 137500. 00
Mo R ERV TR o {;_*f —
7. ' M/s Gyan Garden Guest House 250.00 J 22 | 137500.00 ‘
_ | Vivek Nagar \agar hamirpur Piess Lo J ' ,i e
= 8. I M/s Pukar Guest House Meher Baba [ 6,250.00 i 22 % 137500.00
| Hamirpur Bt S _# e e
9. | M/s Shikha Garden Guest House I 6,250.00 | 22 137500.00
_____ | Near Income Tax Office Hamirpur | 7 R T S S
10. | M/s Kanchan Laug and Restrorent | 6,250.00 ; 22 ‘ 137500.00
| Near Bus Stand Hamirpur ‘ J _\
1 j I
& i, TM/s Pooja Laug Near Islamiya Inter 6,250.00 ! 22 I 137500.00 }
{ College Hamirpur J’ |
Sy Total | 1512500
s
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EC For Hotels in Hamirpur GHATTH -

E 7 Name and Address oflnbustry | Environment | Violation = ToTal Regional
‘ Compensatio | Period Amount of Office Lett
| n in Rs/Day Environment | er No.
| Compensatio

S St e e e 5 n in Rupess S

1. | M/s Hari Guest House Jail Road 6.250.00 22 1,37.500.00 2072(11)

.| Hamirpur ' i 20.11.2020

2. | M/s Mangalam Guest House Nikat 1 6.250.00 I S 1.37.500.00 | 2072(10)

| __Illqj a Mandir School Hamirpur P S5 o : 20.11.2020

3. | M/s Vedika Guest House King Road | 6,.250.00 |22 1,37,500.00 | 2072(9)

. Hamirpur 20.11.2020

| M/s Sabri Guest House Khalepura 6,250.00 22 1,37,500.00 2072(8)

e T 20.11.2020

{S. ' M/s Shyam Guest House Naubasta 6.250.00 22 1.37,500.00 2072(7)

| Hamirpur e =g 20.11.2020

6. | M/s Varun Guest House Naubasta | 6.250.00 22 1.37.500.00 | 2072(6)

| Hamirpur 20.11.2020

7. | M/s Gyan Garden Guest vivek Nagar | 6,250.00 22 1,37.500.00 2072(5)

| Hamirpur 20.11.2020

8. } M/s Pukar Guest House Meher Baba | 6,250.00 22 1,37,500.00 2072(4)

. Hamirpur 20.11.2020

9. M/s Shikha Garden Guest House 6,250.00 22 1,57.500.00 2072(3)

. Near Income Tax Office Hamirpur 20.11.2020

'10. | M/s Kanchan Laug and Restrorent 6,250.00 22 1,37,500.00 2072(2)
_Near Bus Stand Hamirpur T 20.11.2020

;2 1 ' M/s Pooja Laug Near Islamiya Inter | 6,250.00 22 1,37.500.00 2072(1)
| College Hamirpur 20.11.2020
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"“Status of Gov. HCF District Hamirpur complinc 3

798 —X P’L/

. Medical Waste Rules, 2016
(No.-1)
. uantity of
: é Name & Add. of HCFs Privatel | No.of | @ oo
Government | Beds
(kg/day)
1 2 3 4 5
1 |M/s Dist. Hoapital (Male) , Hamirpur Government 30 7.50
2  |M/s Dist. Hoapital (Female) , Hamirpur | Government 68 17.00
3 |M/s CHC, Sarila, Hamirpur Government 30 7.50
4 |M/s CHC,, Kurara, Hamirpur Government | 30 7.50
5 |M/s CHC,, Rath, Hamirpur Government | 30 7.50
6 |M/s CHC, Maudaha , Hamirpur Government 30 7.50
7 |M/s CHC,, Nauranga, Hamirpur Government 30 7.50
8 |CHC IMILIYA HAMIRPUR Government 30 7.50
9 |M/s CHC,, Muskara Hamirpur Government 30 7.50
10 [M/s PHC,,Sumerpur,Hamirpur Government - 1.00
11 |M/s PHC, Gohand,Hamirpur Government 4 1.00
12 ::hCM(éﬁIJEOLI MUSKARA Government 2 0.50
13 |PHC RURIPARA, MUSKRA Government 4 1.00
14 |PHC BIWAR HAMIRPUR Government 2 0.50
15 |PHC DHAGWA SARILA Government 4 1.00
16 |PHC ARTARA MAUDAHA HAMIRPUR | Government 2 0.50
17 |PHC BIHUNIKALA MUSKARA Government 2 0.50
18 |PHC ICHAULI, MAUDAHA Government 4 1.00
19 |PHC SISOLAR HAMIRPUR Government 2) 0.50
20 |PHC KARHAIYA Government 2 0.50
21 |CHC CHHANI, MAUDAHA Government 30 7.50
22 |PHC BHAMAI MAUDAHA Government 2 0.50
23 |PHC MAHUA Government 2 0.50
24 |NPHC BIDOKHAR, SUMERPUR Government 2 1.00
25 |NPHC KALAULIJAR, SUMERPUR Government 2 0.50
26 |NPHC PACHKURA BUJURG Government 2 0.50
27 |NPHC MAHAUR Government 2 0.50
28 |NPHC PARA KURARA Government 2 0.50
29 |NPHC PUTHIA Government 2 0.50
30 |NPHC PATYORA Government 2 0.50
31 |[NPHC CHANDORE SARILA Government 2 0.50
32 |NPHC PURENI SARILA Government 2 0.50
33 [NPHC BHAISAY Government 2 0.50
34 |NPHC MAMNA Government . 0.50
35 |NPHC JAJLALAPUR Government 2 0.50
36 |[NPHC PARA KANDORE Government s 0.50
37 |NPHC KUSMARA Government 2 0.50
38 |NPHC BERI Government 2 0.50




NPHC MISHRI PURI KURARA

39 HAMIRPUR Government 2 0.50

40 |NPHC BHAULI Government 2 0.50

41 |UHC RATH, HAMIRPUR Government 3 0.75

42 |UHC LAXMI BAlI PARK, HAMIRPUR Government 3 0.75
Total 414 104.00

25



e Status of Pvt. HCF District Hamirpur complince of Bio-Medical Waste Rules,
2016
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.
List of Pvt. HCF which BMW Authorization have been Rejected in
District- Hamirpur

| Genara

S.N i

! . I' Name Address NBO ';f te D':spatc Dated

‘‘‘‘‘ \ e ik no.

e qmﬁsﬁw\—:ﬂmw, BHRYR 0 3fftheq 0 0 ; i e
L _E'W H3878 11-07-1
:_AETW i 3.} ﬁtﬁo . : H38784 | 11-07-19

e =

SrFex] UeleTa, gIRTea e, U0 0 0

| 3 3Mfo¥ EHRYR H38785 | 11-07-19
4 : w 3 H38786 | 11-07-19




16179, —
28

SIE— FHRYY TR 31 el yae fraw 2016 @ aFUTaT @ wEw—-
S9E— FIRR TG O SR weuA (aw 2016 & artd 9a & gRT e
T 6 9 @ Rafd % sgued ¥ o7 TR OifedT/vArd B SR gEE A
fiid &1 T ) @R afeN, TR wfver oRee, oG- BRRgR, afded)
HRPT, TR uiferenr uRye, WS, TUE- FARE, afdem AfER, TR Ul gRue,
T, TR AR, GG, FERER)

%0 TR IfereT/ GaRd @1 A A1 gEerE g AR A
o ! %! fafr
1 e e, TRufereT  URve,  wde—
| ¥Ry 01:10.2019
2| IRt oRe, TR T URYS, N6, Y-
1l AR | 01.102019
3. Jfeemt e, R uifeer URwe, Aigel,
WHIE— ‘ 01.10.2019
4 Sl e, TR T, ERR, BHRER 01102019 .
5. | SRl S, TR o, e, SAvgr | ovoaos
6. ofRIT i), R dErEd, Wlen, gdvgy 01.10.2019
7. iR SR, TR UERE, gAY, BN 01.10.2019

c\users\hp\desktop\letterl.docx



AR ey oL PG )

cccccccccc

fram..... :
W'?W/ 9 &Ra aifdrax, ¢ el ¥ faaweEla sheve =102 /2018

15.07.2019 @ AT B HaY ¥ @4 WU, 0¥ ATHT B A LRCHIED

23.09.2019 B G~ 93% P Hg |

an o wRa e, ¥ el d§ fEmEE ot
zq@ﬂ—mz/zowawﬁqajﬂwfr%aﬂmﬂﬁrﬁmmaSWﬁmﬁa
SR AT 15072019 D FUEH @ Waw § A AU, oo AR F
ST § RAiF 23.00.2010 @ dew ATEd B T4 | 4o ¥ SYReT FfRERIT
@ g G E |

iy AR e e9M ghed st gsur 3 3 H TRd SICtERIE

P ,ggaqﬁﬂ,whma:{qﬁmqﬁaﬁ?ﬁwgmm

T T B w0 THoshiodlo W faRi shogo wRET—102 /2019 STHITY FAR
St T AR W IS 7 o F WA IR fRAw 15072019 7 R
T frdel @ smurer ¥, Wo Toshodlo gIT 3Movo Ho—200/2014 H feie
13072017 P TR ALY B YT W 368 W $o¥0 IV I AR B
Strengthening 27 SE11 Yquvr T A€ gRT HAR B T MEST @
TR TX AR R T IR Y e 3 I @ 9t ke W i
fRrt T, STTTE—ate, SURGR, RiEde, e & s W Fel @ o

- aufie @ PraRe $q G weRd ghRed R ST aur ge B

SR T S Rafedr afine wEe W, 2016 & WIfQUTHT ST AFATer
quuomﬁﬂﬁﬁﬁﬁ,m%%ﬁ@mmaﬁﬁm
qafaeig el @ @7 {5 9 8g FR &3 T Environment Restoration
Pianmﬁnmﬁwﬁwﬁﬁaﬁﬁwfa?mmm%‘l
w0 TSR B IR G 15072019 B A H TH
R Sovo YR @ AR ¥ R Mo afdeRer # - A 9 e
yaxor & g g At R 18102019 Faa B
3— Yo7 ¥ ®Wo gHoshodh gRT R IRy fRi® 15072019 &
e gRfEd B om ¥y W e freEfaRe frfln fod
T -
(1) Sowo WU FRIAS I F Strengthening ¥F TR TG
friEv 91 g7 AR @ T TESART B MR W AR {63
T URdTE UR W Gfed, TRl g7 e @ for @y i
STaegEdr & ifd TRl & gor | Bl T |iEE, qaiwy, 99
vd serarg aRadA frm, R R @ wffe R @ e

HRIATE B A |
(@rfard— wiE afe, o, sl vd Geag wied  /
fact /orfiw fawm)
() SFTR—aier, TIRT, fEge @ wEE @ aRia Rerd R
el @ grr FraiRa gF gl Jfafhee difee e @) 99

\\ /%”(ﬁ/{\b\\\(’\ Ty R o7 v W i |d 80 U 9w H ananad

29



(5)

vd a1 arufine ydae A, 2016 @ FFUR ARG Hilers A
ﬁwﬁaﬁ?aﬁw%gwﬁammwwmww fgwor
vF FTE § YafRe, @ ¢F Seary uRacd P, So%0 ¥
P Iy HET AR |
(Erfadi—mE W, TR e )
wwm,mmama%mmm
Wwﬁﬁzﬁﬁm%—mwmamﬁw
@?@W%ﬁﬁmﬁaﬁammﬁaﬁmm
ﬁmemﬂ/ngﬂfﬁwﬁxﬁsﬂ@
Red FT gt gatarer, @ ©d werary gikadA faErT, 050
ST B TSl I O | U A dax et e &N
g Riftsear sRine waue fraW, 2016 @ WAl HT FATHT
8 R o YET 2, @ fieg Sovo WO g arE g W
Waﬁ{ﬁs@ﬂﬁﬁaﬂﬁamﬂm@gﬁﬁaﬁ
&) S | |
(e wfya, Rifirear vd vared fabrr/
Soyo wrgEuT g 41E)
e weuor R 91 31 Af¥d Environment Restoration Plan
& gardy orAe ¥ Tafawe, 9 Td Sferarg aRedd
[owo ITET WR 9 WY IR AR forar o |
(erdard-ge wfia, qafaRel, 9 Q9 Serary iRac )
S doo @7 Afew Gy W) 4R fear Tar 1| wio g0
ﬁwﬁﬁmﬁwﬁmﬁﬁaﬂﬂﬁmaﬁaﬂmﬁa%wﬁuﬁ
4 B @ |9y o eI oad @ T qur gg FreRm fea
£ yeTd Soa § Wi wR | Al A gRT el
g far 9 |
(e afe, R e fam)

IR TG g Td Ao gHoSlodlo @ ey faie

150719 @ oruTe § B T FrbaE @1 i fIaor geed vd

e § yafaRer, 99 @ Siearg aRedd fum @ RAw
30.09.201¢ TF SYEl BRI W | GAARY, 1 U4 STerarg giRad
fureT EIRT A0 THOSH0EI0 @ AMRY & AU H RO §-wrd
g W giAfER o o |

a3 gumare @ & wEeE e |

AT IR
yqE Wi |

0D




2]

W—NQ g8/ 81-7—2019
m famis : - faa=R, 2019

of 7 aead HrAEl v W -
/aﬂfﬁiﬁ/f’ifﬁﬁm Td

wrey faur, GOHO Rt
o— ey, W%W/W/q@m

V/W"\’Tﬁﬁ GOS0 rEuTT P dr, A |
T HIg |

oy
(\1RT 1S)
3 |fed |

B ™



TR —— S ——

: Lo b —~)
A gEosiiodio ¥ TR 0w wHe—102 /2019 Y _ﬂm_?@%_i—% we
mqaﬁcamﬁqﬁamﬁawégmﬁ?ﬁamoﬁnaommeﬁw
@W%WWO&JOEZG@WW%W%%@
s /Py & arure @ TR ¥ e e e
W?@agﬁaa@ﬁwaﬁf&ﬁﬁ % PR dlew, ddeeted e &
mﬁwmmﬂrmﬁﬁm%&aﬁ%mﬁ!
F— T J559 FEEY @ e A EE Ud Su-
1.@%@,5@@@%3&%@{&@9@@&@@%@
g&ﬁmﬁ—wu%wﬁmﬁtﬁeﬁmﬁﬁmwmmmsﬁ
3 Rre v SofoaRo & AT AW T LSRN, HREe Ara 9 S
Wﬁﬁmm&n%mﬁﬁawmwm@mmﬁ
cenuer enfe aftafera s B
, Breed. deceed At @ wwm @ A we wgye @Eme @ )
arféﬁmmwma%wiﬁwaﬁ%gmﬁf%wmﬁﬁmm@m%
Rras fre QodiosmRo @ T A B I, Wivwe @ 9 Sfe JEN01
Wmﬁmﬁﬁammmmsﬁa’mmﬁm
T SEd WA @ SR wE T #) e IR A | A W
wmﬂm@fﬁmémmmwm%mﬁmﬁﬁmﬁ%i

1.?@,%@@%&@%%@@@(%@%@
SRR 198 WUTERE B I WO W Y et 3 T A
Ww@m%,mﬁrqﬁoﬂomorﬁm@mﬂ—uﬁm,m
Wawwﬁwmﬁwﬁqorﬁoﬁnwomﬁwm
wfeafer g B

2.@@,%@@&&&%%%@@@3@@%@
a@ﬁﬁqﬂ‘SMH%mﬁﬁ@iﬁ%ﬁﬁﬁW%@ﬂﬁf?TGﬁWﬁﬂTm
%ﬁm%,ﬁﬂ%%vaﬁoﬁomoﬁmﬂﬁﬁ%uﬁmmmaa@
Wgﬁﬂﬂvr' W%mﬁqoﬁoﬁoﬁo%ﬁwwﬁfﬁmﬁ
Bl 2

o a1 s e i M L e 1o
gﬂm,ﬁmﬁwﬁﬁw@@wﬁm(ﬁaﬂwwﬁwm
Rro—2000 TeNEEIRG F A SIOTI0 Fe(ERes e Wea) &
mwﬁgﬂm?wﬁwﬁﬁﬁmmaﬁmﬁ%lmﬁ%aﬁ
awﬁaﬁwww%m%n

g wifted wed 2007 @ we A W gF s
W,WW&W%@‘WWW%WE&WW
%ﬁ%mﬁﬁmﬁm%ﬁmmﬁaﬁmmﬁwﬁm
wuﬁwﬁﬂwﬁwmﬂf#f&rﬁmal

g_@aaa%aﬁgwsﬁqﬁmmgg%wzﬁﬁéﬂﬁmmm
waﬁwﬁmﬂﬁamﬁﬁ‘ﬂwmm%l

a_m,mmamm&wawagmmm
qeue Fod 2016 & aFara G e W IR T R BT B
ﬁ—gm,amwm%ﬁtﬁmmmﬁrwﬁmﬁawmww
frar v afed ®1
m—m,%waqmﬁa%%ﬁw%qwaﬁa?hﬁaéﬂﬁnmﬁmﬁ
ﬁ%ﬁwmﬁmwmwmfmaﬁws’m%g

SR AEERfET @ FTER B0M0  HEEU fragsw @8 @ deuse e

I'n*tp:;’fwww.uppcb..com/pdﬁ’Mechnism Guideline 270820.pdf ™ Suar=s & | Tl
mwﬁqimﬁ&fﬂmﬁ?ﬁg&ﬂmmﬂwﬁﬁg%ﬁﬁmwgﬁw
IueTe ¥

cA\users\hpidesktop\letierl docx

2



e o e A T g, PR VA e e e 1+

|| veNe / died /dieed /ddeEed A dun et e
| FERITHTER FTdardl T gifEa W | RECSEEAT

| ST arfeErd R

N Hi.-1 ﬁ‘{ﬁ , TIRY 97, - 226010
"8 ’-‘\"f’& ﬁ?\moszz -2720831, M 0522-2920764, 0522-2720676

i Wo@uppcb com FTUAZ : www.uppeb.com

s 4 ] c})

e

b —

Tma; G33845!C 1/A10 100/2020 férties : 08.10.2020 |

——

for
79

|
=T e
| e i o g

1T m sRa sl (NGT), 7§ Reh ¥ i shovo
|| EI-400 - 2017 A wRa 2 RA® 16.12.2019 Td Rt 23.07.
;2ozoa%ﬁ€¥ﬁa%aﬁmaﬁﬁahﬂunwﬁﬁma’!@‘ 73 fasch
| &1 Eicd / WenTH / wieen / dwesren a1t ¥ vy fgsm
sgvmmmﬁmﬂim}amﬁﬂ’iﬁrﬁzswﬁmﬁzﬁm
T @t T 8, RS AR T WeRe /Bied / ieed /
mmﬁﬁmw@/ aaqhmgf?fﬁaaaﬂ

‘|a) Individual units to provide necessary facilities for control of

air, water & noise pollution, solid waste management etc. as
enumerated in the guidelines.

b) Individual to take necessary approvals from the ooncerned

i |
I
} authorities as listed below:
il

« Consent to Establish under AanWater Act from U.P
Pollution Control Board.

- Consent to Operate under A:rIWater Act from U. P
Pollution Control Board.

with provisions of Noise Rules.
« Permiission for Ground water Extraction from concerned
Authorities, if required.
« Building plan approval from local Urban Body/concemed
- Authorities.
- Fire safety Certificate/NOC from Concemed Authorities.
c) Local Authorities to ensure Provision of adequate common
facilities for water polluhon solid waste managemenl
parking etc.
d) The state Board to have robust monitoring mechanisms to
evaluate compliance with norms of such units at least twice a
year.
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“The UPPCB may inter-alia examine the issues of disposal of municipal solid waste,
plastic waste. sewage, bio&medical waste, norms, noise pollution and extraction of

groundwater.”
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Issue for consideration is the punitive action against illegal operation of marriage halls, nursing
homes, clinfcs, hospitals, commercial complexes, hotels and other commercial establishments without
requisite prior NOC/Consent to Operate from the Uttar Pradesh Pollution Control Board (UPPCB} in the
Districts of Banda, Mahoba and Chitrakg_ot, in clear violation of the Air (Prevention and Control of
Pollution) Act, 1981, the Water (Rrevention and Control of Pollution) Act, 1974, the Environment
(Protection) Act, 1986, Biomedical Waste Management Rules, 2016 and Solid Waste Management Rules,

.......... 3. The above report clearly acknowledges violation of law, including commission of criminal
offences under the Water (Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and
Control of Pollution) Act, 1981. still, no action under the statutory provisions has been taken by the
UPPCB either to prohihit lllegal activities or punitive action for initiating prosecution or to recover
campensation on ‘polluter pays’ principle. The report does not cover marriage palaces/banquet halls.
The inference is either incompetence of the UPPCB to enforce the law or collusion with the law violators
resulting in failure of rule of law. This may call for action against the concerned office bearers of the
UPPCB and the UPPCB as an institution.

4, Before we consider further coercive measures, let the Member Secretary, UPPCB remain
present in person with the compliance report on the next date.

List for further consideration on 15.07.2019.
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3. The above report clearly acknowledges violation of law, including
commission of criminal offences under the Water (Prevention and
Control of Pallution) Act, 1974 and the Air (Prevention and Control
of Pollution) Act, 1981, Still, no action under the statutory
provisions has been taken by the UPPCB either to prohibit illegal
activities or punitive action for initiating prosecution or to recover
compensation on ‘polluter pays’ principle. The report does not cover
marriage palaces/banquet halls. The inference is either
incompetence of the UPPCB to enforce the law or collusion with the

law vmlators resultmg in failure of rule dﬂiﬁ%w. This may call for

(.\\ 'lu

Secreta.xy, UPPCB ‘remain prcstnt in pers,on-v}yith

u o~
Jik " 3 rdr

repm“t on the ne:xt date . AN : biond
: gl . ME
g ,»3 q’" «

S.P. Wangdi, JM

K. Ramakrishnan, JM

May 10, 2019 Dr. Nagin Nanda, EM
Original Application No. 102 /2019
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] Name & Address o {)fhmmtn 1 Environment , Viokution i Total amount of |
[ | Compensation in ! Periczt | Environment ,
i ’ RG/DA} ! I Conipensation in

fecars & : (Rupess =

| M5V mn.:l \dcga Mart, ( h!Ha Iund ’ 5 000 00 1| 20 [ 100000.00 !

. . Survodya Nagar, Banda £ g Sl _i“ : ! S e i

' Mo V- Md«l Chaviri Road; Bdndd | 2,000.00 . e 190000, 00 ,

‘ ’\4 5 Om India Hrmlv Mart. Sw d!’d| ] 5 []00 00 S 20 2 100000 00 I

. Coluny, Banda ! e WL e e e B e R ;

| Mis Divine Marviage Hall, Chl"d ! 5,000.00 2y | 100000.00 i

RoM]dud Nagar, Banda . o __J e anel: L ‘

. M/s Shahnai Palace, ChillaRoad. | 5000.00 20 | 100000.00 |

__ Awas Vikas, Banda e L __,,______; e = i e i A [

‘M/s Anand Kunj Lods ae & Ma'uau. | 5,00C.00 20 i 160000.0C i

i Hail. Civil Line, Banda v RSl O I

| M/s Rama Va[ll\d Ban"ahpum I _r)éo 00 i_ 20 I 100000.00 |

| Banda =" TN e R WSS Tl v

T |"Mis City Garden. Kaln Kuan, | 500000 | 20 | 10000000 |

Baberu Road, Banda S T 2 e Ry (e :

| M's Parvati ij Ci\n l mx'* Banda ' g (JOO 0o ! a0 I 100000.00 |

'\1 s Nealima Vila har ki 'nm,n -’anﬂi i ‘5 (}00 {_;(3‘"" L —ZG M_.T—- 10(7}630.00hﬁ ‘

| Kalu Kuan, Baberu Road. Banda l S e o NS

™M/ ‘s Krishna Iwn_] Mmr:'ag,e Hall, 5,500. O{) | 20 i 100000. 00 !

__Kalu Kuan, Baberu Road, Banda _ka____'___‘J________“*__ ‘
ij:s Bandhan Marriage Hall. Gyati {~ 5,00000 | 20 | 10000000 |

| Nagar, Baberu Rond, Banda < [ e St [

| M/s Puniya Marriage Hail. Gyairi 5,000.00 1' 20 f 100000.00 T

| |

|

;. Nagar, Baberu Road, Banda __};

- M/s Girrija Marriage Hall. Gyatrs

__| Nagar, Baberu Road. Randa ! |

j M.s Jai Maa Shardha Palace. Gyatri __i
| Nagar, Baberu Road, Banda

5,000.00 }L—"-'z.?‘ | 100000.00

|
500000 | 20 |7 10000000
! |

|
| M’s Milan Ghar. Mayur Takies, | 8.060.00 20 | 10000000 |
| Chavni. Banda e ks el S AR A e e L TSI
| M/s Shanti Kunj Marriage. New | §000.00 | 20 100000.00 |
| Market Gali, Banda oAy __r__,k,ﬁ e i =y
! /s Nizami Palace, I\hmp'w l_*s_ 11:1147”‘_%@0_0_,09%*_;_ e i 260000 QD Tt 1
| M'sTaj Garden, Khaipaar. Ganda | 5,000.00 | 2 | 10000000 |
[ Mis Chiaudivary Diam. Balkhadi 500000 | 20 100000.00 |
i ]N aka Road. Chabi Talab, Banda ) R i e e ‘
s Manglam Marriage Hall, Kiran 500000 | 20 100000.00
allene Chauraha, Buada il e = B e e t e
| Ms Viraj Palace, Kailashpur i, Choti | 500000 20 i 100000.00 :
2 Bazaar, Banda e e et e S T e B o e R et _,__1
T'M's Sharma Marriage Hall, 5,000.00 5 20 100000 00 i
‘ _| Kailashpuri, Choti Bazaar, Banda | = > o e s |
M's Goodluck Lodge, Station [Load. 5,000.00 52 260000.00 |
| Banda e R Ve R M e b
M's Basera Lodge. Station Koad, 500000 | 62 260000.00 |
. Banda '_ e e _-._i, ST (S ‘
M's Modi Lodge. Station Road. | §.000.00 20 1100000.00 |
Banda ! =LA N S el el 1
| Ms Kumar L od ¢. Station Road, S GOO Qg i 52 i 26006600
| Banda Sy LAl = o il .
e Rkl Beede | S00GO0 TS | ineans
\Il;df\]kash Guest House, Mathound. ; 5,000.00 ‘ 20 idéOOb.nd{Ji
- : ; ‘ = ——e e l 3 e
| M Prem Marrige Uall. Mathound." | £.00000 .20 | 100000.00
)
(@ e
w1
g1 affer o) 518

¥ 3’ g
Tofle ﬂq—;f i

by




Lm&e S % 13 : 5 ._..-L, i sz/

| i M Vamdev Vishram Crh, Station :_ 6,250.00 42 | 262500.00
£ N Rl Banda e J R
b 32 i M/s Hotel Atithi, Station Road, €,250.00 ‘ 42 | 262500.00
i Banda |
B MYs Hotel Sudha Saurabha, 6,250.00 | 42 262500.00 |
| Mabeshwari Devi Road. Banda | } o M! ,
' 3 MYs iofel ‘ﬁrdd(‘ha,(_havm Bandd B 625(2_‘(2@ T WL 11 - 58750.00 S
55 : M/s*Hotel Comfort inn. Station " 6,250.00 i 42 : 25250(}.00 I
| ; Road. Banda =~ - SRS S e ESENE Sa = e
36 | M/s Hotel Sarang, | m‘h:}il.ku_r'. R G T RO S - . 262500. DO T
| ¢ Immal__\a_ggr)_t_ijw o s e S I PSS RS R
A P M/s Bharat lmperial, (hd\m 5250 00 | - (RN 68750.00
J g haumha__lﬁ_mda : : e oA e e T
38 | M/s Hotel Tulsi Smmp (Imxm 5’250_00 T 42 262500.00 _
| Chauraha, Banda Foby ST ae j i £ il
39 M's Hote! Tulsl Ped: Kothi, Bfmda 6 250 00 = e ____6_8_729_@__:
46 [ M/s Gurudev Palac se, Civil L T 6 250.00 l 42 262500.00 ,
- | Banda. . . SRR WL ok e Wl e
di - | M/s 8.8 Residencyd Civil Line, Near 6,;_;0 00 L 42 - 262500.00
. _ | Bus Stand. Bd_ll(_'!_ﬁw L R o | BD =k | DI T o ARl
\;/ it M's Hotel Shree Kanth Basu 6 50. 00 I 42 262500. 00
Restorent. Swaraj Colony. Gali No- e ‘
_| 1. Civi! Line, Banda . SEaadd R B o RN
Total 6368750 00, |

By o
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EC For Hotels in Banda

| Kailashpuri Choti Bazar Banda

¢ Ausersitemp\downloads\ec list all district.docx

=t | i

;:- \ame and Address of Inqustn " Environment Violation | ToTal ”*T"ﬁe,‘gional
N ' Compensatio  Period Amount of  Office
n in Rs/Day Environment | Letter No.
Compensatio
T ks - __ (minRupess |
« M/s Vishal Mega Mart Chilla Road 5.000.00 20 1,00,000.00 | 2070(22)
. Banda | | 20.11.2020
2. M/s V-Mart Chavni Road Banda 500000 | 20  |1.00.000.00 ! 2070(25)
| 20.11.2020
3. M/sOne India Family Mart Swaraj 5.000.00 20 1,00,000.00 | 2070 28)
___Collony Banda | 20.11.2020
4. M/s Divine Marriage Hall Chilla 5.000.00 20 [ 1,00,000.00 | 207027)
. Road Indira Nagar Banda | 20.11.2020
5. M/s Shahnai Palace Chilla Road 5.000.00 20 1.00.000.00 | 2070(26)
| Avas Vikash Banda 1 20.11.2020
6.  M/s Anand Kunj Lodge & Marrage 5.000.00 20 | 1.00,000.00 | 2070(29)
_____Hall Civil Line Banda | | 20.11.2020
7. M/s Rama Vatika Bangalipura Banda | 5.000.00 20 1,00.000.00 | 2070(30)
‘‘‘‘‘ 1 20.11.2020
8. M/s City Garden Kalukuwan Banda | 5,000.00 | 20 1.00,000.00  2070(31)
S | | [ 20.11.2020
9. | M/s Parvati Kunj Civil Line Banda 5,000.00 ' 20 1,00.000.00 2070(32)
] B 20.11.2020
10. | M/s Neelima Vihar Marriage Pandal | 5,000.00 20 1.00,000.00 2070(33)
| - Kalu Kuwan Baberu Road Banda 20.11.2020
11. | M/s Krishna Kunj Marriage Hall 5.000.00 20 1.00.000.00 2070(34)
s ‘ Kalu Kuwan Banda 20.11.2020
12. ' M/s Bandhan Marrige Hall Gayatri 5,000.00 20 1.00.000.00 2070(35)
- Nagar Baberu Road Banda 20.11.2020
13. | M/s Puniya Marrige Hall Gayatri 5.000.00 20 1,00,000.00 2070(36)
| Nagar Baberu Road Banda £ ! 20.11.2020
14. | M/s Girija Marrige Hall Gayatri 5.000.00 20 1.00.000.00 | 2070(37)
- Nagar Baberu Road Banda il e he 20.11.2020
15. | M/s Jai Ma Sharda Palace Gayatri 5.000.00 | 1,00.000.00 | 2070(38)
| Nagar Baberu Road Banda 2l e o 112020
16. | M/s Milan Ghar Mayur Takij | 5.000.00 20 | 1.00.000.00 | 2070(39)
~ Chavani Banda | s 20.11.2020
17. M/s Shanti Kunj Marriage New 500000 | 20  [1.00000.00 |2070(40)
Market Gali Banda L 2 _i_mi,, ey R 20.11.2020
18. | M/s Nizami Palace Khaipar Banda | 5,000.00 52 2.60,000.00 | 2070(41)
_____ _ 120.11.2020
19. ' M/s Taj Garden Khaipar Banda 75,0000 20 1.00.000.00 | 2070(1)
RS RN R e Bt ISl 1 20.11.2020
20.  M’s Chaudhary Dham Balkhandinaka | 5.000.00 20 1,00.000.00 | 2070(12)
Road Chabi Talab Banda e A el % 20.11.2020
21, M’s Mangalam Marrige Hall Kiran | 5.000.00 [T | 1,00,000.00 | 2070(11)
. College Chauraha Banda e B et o el E“* IS, (SN I L - X % e
22. MV ira) Palace Kdllashpun Choti | 5.000.00 20 i 1,00.000.00 | 2070(10)
~ Bazar Banda e ‘ | el PR 2000
23. | M/s Sharma Marriage Hall 5.000.00 20 | 1.00.000.00 130709)

120112020

G2
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534 M/s Goodluck Lodge Station Road | 5.000.00 52 | 2,60.000.00 ‘ 2070(8)
__Banda 20.11.2020
| M/s Basera Lodge Station Road 5.000.00 52 [2.60.000.00 | 2070(7)
. | Banda ‘ 20.11.2020
26. M /s Modi Lodge Station Road Banda | 5.000.00 20 | 1.00.000.00 qrwrum
g (M 20.11.2420)
27.  M/s Kumar Lodge Station Road | 5.000.00 52 1 2.60.000.00  2070(5)
| Banda | 20.11.2020
28. | M's Rajgrah Station Road Banda 5.000.00 52 1 2.60.000.00 | 2070(4)
| [ 20.11.2020
29.  M/s Akash Gest House Mathoundh | 5,000.00 2010000000 | 2070(3)
. Banda | 1 20.11.2020
30.  M/s Prem Marrige Hall Mathaundh | 5.000.00 | 20 | 1.00.000.00  2070(2)
' Banda | 20.11. "’H 20
' M/s Vamdev Vishram Grah Station | 6.250.00 42 2,62.500.00 | 2070(21)
| Road Banda 20.11.2020
32, M/s Hotet Atithi Station Road Banda | 6,250.00 42 2.62.500.00 vompm
20.11.202
33. | M/s Hotel Sudha Saurabhk 6.250.00 42 2,62.500.00 | 2070( zw
- Maheshuari Devi Road Banda | A | 20.11.2020
34| M/s Hotel Shradha Chavni Banda 6.250.00 11 68.750.00 F2070(18)
| 20.11.2020
Ms Hotel Comfort In Station Road | 6.250.00 42 2,62,500.00 | 2070(17)
. Banda 2800 200
36. | M/s Hotel Sarang Padmakar | 6,250.00 42 12,62,500.00 | 2070(16)
| Chauraha Banda X =3 f T T rAnra0e
37. | M/s Bharat Imperial Chavni 6.250.00 11 68.750.00 C2070(13)
_ Chauraha Banda B | L 1 20.11.2020
38.  M/s Hotel Tulsi Suaroop Chavni 1 6.250.00 42 2,62,500.00  2070(14)
- Chauraha Banda 1 20.11.2020
39.  M/s Hotel Tulsi Peeli Kothi Banda 6.250.00 11 68.750.00 2070(13)
20.11.2020
40. | M/s Gurudev Palece Civil Line 6.250.00 42 2,62,500.00 | 2070(24)
Banda T = _ . 120,11.2020
41. | M/s S.S. Resedency Civil Line Near | 6.250.00 42 2,62.500.00 | 2070(42)
~  BusStand Banda - il G 5 SR N v N[
42, M/s Hotel Shree Kanth Basu 6.250.00 42 2,62,500.00 | 2070(23)
Restrorent Swaraj Collony Gali No. 1 20.11.2020
_ Civil Line Banda 3 el

sl Aietrict faey
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®atus of Govt. HCF District Banda complince of Bio-
Iiedical Waste Rules, 2016

(No.-1)
| SERE e . < |Authorizatio|
sl ; Quantity
! Naime & Add. of HCFs Private! | No.Of | 0iiaste -
|- NO. : Government | Beds (kg/day) Status
b i P : Row 999 | Granted/Ref
B 2 =0 4 5 6
i /s Gov.medical coliage naraini
1 1
1r toad barida Government | 200 50 0‘0 Granted
. 2 |M/sDist Hospital (maie) banda | Government | 103 2575 | Granted
3 M/s Dist Hospital (female) banda | Government 68 17.00 Granted
|4 |ms Railway hospitai Banda Government| 0 000 | Granted
5 |Mis CHC, Naraini Banda Government| 30 750 | Granted |
|« B M/s CHC, Atarra Banda Government 30 750 | Cranted
| 7 |Mis CHC, Baberu Banda Government | 30 750 | Granted
8 |M/isCHC,Jaspura Banda | Government| 30 750 | Granted |
| 9 M/s CHC, badokhar khurd Banda | Government 30 7.50 | Granted
e ol
© 10 ‘|M/s CHC, Baheri, Banda Governiment 30 7.50 Granted
o M/s CHC Kamasin Banda Government 30 7.50 Granted
i 12 M/s CHC,Tindwari Banda Government 30 7.50 Granted
13 |M/s PHC Bisand .Banda Government | 4 100 | Granted
14 M/s PHC Mahuz Banda Government 4 100 ranted
| 15 /s PHC Kamasin Banda Gevernment 4 1.00 Granted |
. 16  |M/s PHC ,Mathaundh, Banda Government| 4 100 | Granted
5 PHC JORAHI, MATAUNDH Government 4 1.00 Granted
18 |PHC DEVRAAR . | Government | 4 100 | Granted
19 | PHC KHURHAND Government | 4 100 | Gianted
[T 20 |PHC TINDWARI 'Covernment| 4 100 | Granted
[~ A I
i ] PHC BADOKHAR BUIZURG Government < 1.00 Granted l
" "22  |NPHC Simauni, Banda Government 4 | 100 Granted |
'""23  |NPHC AHAARBanda Government | 4 100 | Granted |
| - 24 NPHC RYAAN BABERU Government 4 1.00 Granted |
& 25 :P%;C MANJHIWA, BABERU, Government 4 1.00 Granted
| anda L
[ 26 NPHC BHABHUA Government 2 0.50 Granted
| 27 |NPHC SHIV BABERU BANDA | Government| 2 050 | Granted
L -
P28 NPHC BERRAW KAMASIN Government 2 0.50 Granted
L BANDA
| 26 |[NPHC NANDWARABANDA  |Government| 2 050 | Granted
55 [NFICVEERARAMASIN —__ [Goveroment] 2 | 080 | Granied |

S




e e S et

31 INPHC INGUWA BANDA | Government | 2 0 TR R
32 INPHCJAAMU | Government 2 | 050 | Granted |
33 INPHC LOHRA st ST ____W‘__Qg}gg__r_nmunt 2 0 50 Granted
34 NPHC GADARIYA, BANDA Government 2 050 | Granted
38 £PHC CHANDWARA 'AQPUR/‘\ | Governiment 2 050 Granted
et e . it e ; 7 e
| 3¢ NPHC SINDHAN KALA JASPURA| Government o 0.50 Granted
{_ 37 |NPHC NAAIBANDA Government | 2 050 | Granted
i T 2
| 38 - NPHC MADANPUR TINDWARI Government 2 (.50 Granted
1 : EANDA S Sl N , A £ ol
1 39 NPHC PAILANI BANDA Government 2 0.5G Granted
NPHC LUKTARA JAURAHI
40 ) - K ]
‘ " |BanDA g0 e Ec?irerrmentm_ 2 0.50 Granted
| 41 |NPHC LAMA JAURAHI BANDA | Government| 2 050 | Granted
£ NPHC ACHHROND JAURAHI E
! 4 S Covernme .
| 12 BANDA Government 2 0.50 Granted
' NPHC HATHORA JAURAHI
: 5 : ; . ted
b 43 BANDA . Government 2 0.50 Grante
! NPHC GYORAMUGLI JAURAHI
I A !
| 44 BANDA Government 2 0.50 Granted
45 NPHC MATAUNDH BANDA Government 2 0.50 Granted
46 SZESAKORRAHI SRR Goveran - 2 0.50 Granted
b A NPHC KAIRI Sovernment P 0.50 Granted
B NPHC SATHEE BISANDA g
B
48 BANDA Government 2z 0.50 Granted_
Y 49 NFIHC KUSMA BANDA Government 2 0.50 Granted
i 50 gz:g ABiSAND" BISANDA, Government 2 0.50 Granted
’ 51 NPHC PA.RSUAN DA, TINDWARI | Government - 0.50 Granted
i 52 NPHC DABHANI BISANDA Government 2 0.50 Granted
| 52 |NPHC BADOKHAR KHURD Government| 2 050 | Granted
L 54 UHC AZAD NAGAR BANDA Government 2 0.50 Granted
L 55 UHC CHHABI TALAB. BANDA Government 0 0.00 Granted

%
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i a) Ind:wdua! unrts to provide necessaty facilities for control of
| air, water & noise pollution, solid waste management etc. as
! ; enumerated in the guidelines.
| b) Individual to take necessary approvals from the concemed
] authorities as listed below:

i« Consent to Establish under AirIWate'r Act from U.P

Poliution Control Board.
- Consent to Operate under AJrIWater Act from u. P
Pollution Control Board.

« Permission from concerned authorities in accordance

with provisions of Noise Rules.

« Permission for Ground water Extraction frnm concerned
; Authorities, if required.

+ Building plan approval from local Urban Body/concemed

- Fire safety Certificate/NOC from Concemed Authorities.

facilities for water poilution, solid waste management
parking etc.

|d) The state Board to have robust monitoring mechanisms to
| evaluate compliance with norms of such units at least twice a
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“The UPPCB may inter-alia examine the issues of disposal of municipal solid waste.
plastic waste. sewage, bio&medical waste, norms. noise pollution and extraction of

oroundwater.™
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Issue for consideration is the punitive action agalnst illegal operation of marriage halls, nursing
homes, clinics, hospitals, commercial complexes, hotels and other commercial establishments without
requisite prior NOC/Consent to Operate from the Uttar Pradesh Pollution Control Board (UPPCB) in the
Districts of Banda, Mahoba and Chitrakoot, in clear violation of the Air (Prevention and Control of
Pollution) Act, 1981, the Water {Prevention and Control of Pollution) Act, 1974, the Environment
{Protection) Act, 1986, Biomedical Waste Management Rules, 2016 and Solid Waste Management Rules,
2018 i : ;
w3, The above report clearly acknowledges violation of law, including commission of criminal
offences under the Water (Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and
Control of Pollution) Act, 1981. Still, no action under the statutory provisicns has been taken by the
UPPCB either to prohibit lllegal activities or punitive action for Initiating prosecution or to recover
compensation on ‘polluter pays’ principle. The report does not cover marriage palaces/banquet halls.
The Inference is either incompetence of the UPPCB to eriférce the law or collusion with the faw violators
resulting In failure of rule of law. This may call for action against the concerned office bearers of the
UPPCB and the UPPCE as an institution.

4. Before we consider further coercive measures, let the Member Secretary, UPPCB remain
present in person with the compliance report on the next date.

List for further consideration on 15.07.2019.
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May 10, 2019
Original Application No. 102/2019
Dv

' Secretazy, UPPCB rcmam prcs:p.t in parson'* th th %c;gnphance

The above report clearly acknowledges violation of law, including
commission of criminal offences under the Water (Prevention and
Control of Pollution) Act, 1974 and the Air (Prevention and Control
of Pollution) Act, 1981. Still, no action under the statutory
provisions has been taken by the UPPCB either to prohibit illegal
activities or punitive action for initiating prosecution or to recover
compensation on ‘polluter pays’ principle. The report does not cover
marriage  palaces/banquet hélls. The inference 1is either
incompetence of the UPPCB to enforce the law or collusion with the

law ,vmlators rcsultmg in fmlure of rule ot@taw This may call for
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI

ORIGINAL APPLICATION NO. 102 OF 2019

IN THE MATTER OF:

ASHISH KUMARDIXIT ... APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS.,  .....RESPONDENTS

COMPLIANCE REPORT PURSUANT TO THE ORDER DATED 10.05.2019
ON BEHALF OF U.P. POLLUTION CONTROL BOARD

1. In the above noted matter this Hon’ble Tribunal has passed a
detailed order on 10.05.2019 and directed the U.P. Pollution Conirol
Board to submit the compliance report. Pursuant to the said order the
compliance report is being submilted. A copy of the order dated
10.05.2019 is being enclosed herewith and marked as Annexure-1,

2. In compliance of the said order vide office order dated 16.05.2019
U.P. Pollution Control Board has constituted four committees for
compliance of the order of this Hon'ble Tribunal, ;I'he copy of office
order dated 16.05.2019 is enclosed herewith and marked as
Annexure-2,

3. The said committees have made extensive survey of each of the
district Mahoba, Chitrakoot, Hamirpur and Banda and submitted the
reports. On the basis of the said report the compliance of th
this Hon'ble Tribunal are as follows:

ey

e orders of
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(a) 101 banquet halls, hotels and marriage homes have been found
operating In these districts, Districtwise detalls of these hotel,
banquet halls and marriage homes are as follows:

MW

AT e

Banda 42
Chitrakoot 23
Hamirpur 11
Mahoba 25
Total 101

Since the above units have not taken any consent from the U.P.
Pollution Control Board, hence environmental compensation of
Rs. 1,31,87,500/- has been imposed on those units. It is further
pointed out that out of these 101 units, 59 units are in green

category and 42 units are in orange category. Show cause
notices under section 33-A of the Water (Prevention and
Control of Pollution) Act 1974 as amended have been
issued to these units by the State Board. °

e

(b) The details of health care facilities in government sectar and

private sector alongwith the position regarding authorization

under Bio Medical Waste Management Rules, 2016 in these

districts are as follows:

Districts Gavt. HCFs Private HCFs
Total | Aulhorization | Total Authorization | Authorization Authorization
Nos. granted Nos. granted re]ecled applied/pending
Banda 56 55 58 48 10 0 5
Chitrakoot 36 36 26 22 4 0 R
Mahoba 21 21 78 9 59 10
Hamirpur 42 42 25 21 4 0
Total 154 154 { 187 100 7 10 J

Show cause notice against defaulting 77 HCFs have been

issued under the provisions of section-5 of Environment

(Protectlion) Act 1986.
o Te—

¢y
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(c) The detalls of the local bodies in these districls are as follows:

Districts No. of Urban Position of Details of
local bodies MSW action taken
freatment
facility
Banda 8 Not Show Cause
established Notice
Hamirpur 7 Not Show Cause
established Notice
Mahoba 5 Not Show Cause
established Notice
Chitrakoot 3 Not | Show Cause
established Notice

Show cause nofices to these 23 defaulting urban local bodies to
start prosecution and to impose environment compensation have
been issued under the provisions of Environment (Protection)

Act 1986.

Thus, the factual and action taken report is being submitted to this

Hon'ble Tribunal.

A p—

(ASHISH TIWARI)
Member Secretary,
U.P. Pallution Control Board

MamQrannar
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In District Chirakoot there are 36 Gov. Hospitals identified and
all the health care facilities has obtained valid authorization for
Bio-Medical waste generation. The detalls of the status of
the Hospitals are being enclosed das Annextre-3b,

In District Hamirpur there are 42 Gov. Hospitals identified and
all the health care facilities has obtained valid authorization Jor
Bio-Medical wasle generation. The details of the status of
the Hospitals are being enclosed as Annexure-3e.

£ In District Mahoba there are 21 Gov. Hospitals identified and all

: the health care facilities has obtained valid authorization for
A Bio-Medical waste generation. The details of the status of
the Hospitals are being enclosed ds Annexure-3d.

RO 255

In Distriet Banda there are 57 Non Goverminents Hospitals,
Nursing Homes, Blood Bank, Pathology Lab arnd other Health
Care Facilities identified and only 42 health care facilities has
%g tned valid authorization for Bio Medigal waste generation
& Jand rémiaining 15 liedlth care facilities h lobtdined valid
authorization for Bio Medical waste genfi 4
pplications are under consideration. L
The details of the status of the Non Go
being enclosed as Annexure No-da

In District Chitrakoot there are 19 Non Governments Hospitals;
Nursing Homes, Blood Bank, Pathology Lab and %
Bare Facilities-identified and only 11 healthrrare facilt
uobtained valid authoriZation: for Bio Medicalkwaste ' neration
“and remaining 08 healtHicare facilities hageriot obtgin ;
rqtithorization for<Hio e el waste genération. T
Gpplications afe under considération.

-

%%% being enclosed as Annexure No-4b 75
E: ‘-,,, . o o

; there aré 20 Non Govern hents Hospitals,

i 'B@d i her Health

acilities has

R Ng;sfn‘g Hdines, Blood Bark;, Palhbiédy.
£}

3

NP0 Ol Pariiibs ﬁf?ﬁ» Oy 19 hefi
L5 s - 2 -
> obfained vdfz'd c?atf‘f;%i‘ igrg_gfor Bio Me

5
e

o

w0013 . aste generation
Yandre 01 health. care facilities’ ot obtained valid
authoriz or Bio Medica te generation. The related

applications are unter considerd fon.
The detaz’l&«foﬁ‘mgé atus of.the Non Gov. Hospitals are
being enclosed a5 dnnéxure No-4c

In District Mahoba there are 39 Non Governments Hospitals,
Nursing Homes, Blood Bank, Pathology Lab and other Health
Care Facilities identified and only 03 health care facilities has
obtained valid authorization for Bio Medical waste generation
and remaining 36 lealth care facilities has not obtained valid
atithorization for Bio Medical waste generation. The related
applications are under consideration.

The details of the status of the Non Gov. Hospitals are
being enclosed as Annexure No-4d.”
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- Name & Address of Industry - Environment | Violation ' Total amount of
Compensation in Period ' F,m:mnmu.ﬂ ' é 9_
Rs/Day | Compensation in
| - . Rupess
M's Krishna Amrit Kalyvan | 5,000.00 10 50000.00
. Mandapam, Bajrang Nagar Mahoba. | i : R AR O
* M/s Mukul Vivah Ghar, 5,000.00 10 | 50000.00
' Chhajamanpura Mahoba. : ‘ : s |
' M/s Lalata Bhavan, Bajarang Nagar 5,000.,00 : 10 1 50000.00
' Charkhari Baipas Mahoba. _ B ,
M/s Laxmi Guest House Bajarang 5,000.00 10 ‘ 50000.00
| Nagar Charkhari Baipas Mahoba. S Ee - Sl
- M/s"Tulsi Guest House, Subhas 5,000.00 { 10 | 50000.00
_ Nagar Mahoba. || e = e v L e T e s
. M/s Ambey Guest House, Bajarang 5,000.00 ‘ 10 J 50000.00
| Nagar Parmanand Tiraha Mahoba. | = AR e O e
" M/s Mandakini Palace, Samadnagar 5,000.00 r 10 1 50000.00
| Mahoba. ek s f B e
M/s Shyam Palace, Samadnagar 5,000.00 ; 10 50000.00
| Mahoba. i I oo | Tk 1 -
‘ M/s City Plaza, Saraﬂpura Mahoba. 5 000.00 l 10 [ 50000.00
1 SR 2= e M i e it ST S T
- M/s Royal Palace, Bajarang Nagar 5,000.00 ? 10 | 50000.00
Mahoba, =~ TR SRS :
M/s Salimar 1 Garden, Madlna Maspd 5,000.00 { 10 ‘ 50000.00
. k Pass Mahoba. =S SRS } e I A
M/s Maheshwari Devi Mandir ' 5,000.00 ‘ 10 50000.00
. Dharamshals Naikapura Mahoba. e P ‘ i SR
- M/s Ekta Palace Ramkatha Marg 5,000.00 10 50000.00
| Mahoba. o e -
. M/s Rajmahal Palace Samadnagar 5,000.00 10 50000.00 E
| Mahoba. Sy, St Ll
' Chandrakuwar Palace Pitambara 500000 | 10 50000.00
| Vard Malakpura Mahoba. = Bt TRy o s
. M/s Hota! Prashant Rendency 6,250.00 2 42 e 26:2550_6}0
Bajarang Nagar Charkhari Baipass
Mahoba. T (S
| M/s Raghav Palace Charkhari 6,250.00 | 42 1= fzszioooo
| Baipass Gandhi Nagar Mahoba. ' !
| M/s Shankar Hotel Gandhi Nagar 6,250.00 42 ' 262500.00
' Mahoba. BT e : i
* | M/s Shivam Hotel Gandhi Nagar 6,250.00 - 42 Pl 262500.00
Mahoba —
| M/s Samarat Hotal Udal Chauk 625000 | 42 | 26250000
. Mahoba. et il e Ry e
M/s Paras Hotal Ka;hathai Mahoba. I 6,250.00 | 42 ‘ 262500.00
M/ Hotel Atithi Gandhi Nagar | ®2000 | 4 | 26350650
Mahoba. ] e T 7 : < i 3
M/s Krishna Rejidensy Mahoba. ; 6,250.00 | 42 | 2625001&)0'
© M/s Tourist Bangala Bajarang Chauk | €,250.00 : 42 | E 2é256000
ahoba. ) :
M/s Vinayak Hotel Chrikhar Baipass 6,250.00 42 : 262500.00
arupura Mahoba !
Total | 33,75000.00
()
ﬂ" 1 afarsrl

Jomo wLHT e A8
wia



EC For Hotels in Mahoba o)1, - Y ¢@

S. Name and Address of Insustry | Environment | Violation | To'Tal Regional
f N. Compensatio | Period | Amount of  Office
| ‘ nin Rs/Day | Environment  Letter No.
| | - Compensatio & Date
b : = " nin Rupess
I~ | M/s Krishna Amrit Kalyan 5,000.00 10 50000.00 L 2071(1)
.+ Mandapam, Bajrang Nagar, Mahoba | | | 20.11.2020
2. | M/s Mukul Vivah Ghar 500000 |10 1 50000.00 | 2071(4)
| Chhajamanpura Mahoba 20.11.2020
3. M/s Lalta Bhavan Bajarang Nagar | 5.000.00 10 50000.00 L 2071(3)
_ Charkhari Baipass _ 20.11.2020
* M/s Laxmi Guest House Bajarang | 5.000.00 110 50000.00 | 2071(2)
- Nagar Charkhari Baipas Mahoba | | 20.11.2020
3. M/s Tulsi Guest House Subhash | 5.000.00 10 | 50000.00 | 2071(7)
. Nagar Mahoba _ | | 1 20.11.2020
6. M/s Ambey Guest House Bajarang | 5.00000 | 10 50000.00 | 207149)
.| Nagar Parmanand Tiraha Mahoba i | | 20.11.2020
7. | M/s Mandakini Palece Samadnagar | 5.000.00 10 {50000.00 | 2071(8)
| Mahoba 20.11.2020
8. | M/s Shyam Palace Samadnagar 500000 |10 35000000 | 2071(11)
| Mahoba 20.11.2020
9. M/s City Plaza, Sarafipura Mahoba 500000 10 |50000.00 | 2071(10)
i TEE 20.11.2020
10. | M/s Royal Palace, Bajaran Nagar 500000 |10 50000.00 | 2071(16)
___ Mahoba R inler T RS g 20.11.2020
11.  M/s Salimar Garden Madina Masjid k | 5.000.00 10 50000.00 2071(24)
_ Pass Mahoba 3F ___120.11.2020
12. | M/s Maheshwari Devi Mandir 5,000.00 10 50000.00 2071(14)
| Dharamshala Naikapura Mahoba < _120.11.2020
13. | M/s Ekta Palece Ramkatha Marg 1 5,000.00 10 50000.00 2071(15)
|| Mahoba L W EReS 20.11.2020
4. | M/s Rajmahal Palace Samadnagar 5,000.00 10 1 50000.00 2071(13)
' Mahoba i i 20.11.2020
15. | M/s Chandrakuwar Palace Pitambara | 5.000.00 10 50000.00 2071(12)
Vard Malakpura Mahoba == b 120112020
16.  M/s Hotal Prashant Residency 6,250.00 42 2,62,500.00 | 2071(22)
- Bajarang Nagar Charkhari Baipass | 20.11.2020
' Mahoba : f LR
17.  M/s Raghav Palace Charkhari 6.250.00 42 2,62,500.00 | 2071(23)
Raipass Gandhi Nagar Mahoba __ 120.11.2020
18.  M/s Shankar Hotel Gandhi Nagar 6,250.00 42 2,62,500.00 | 2071(17)
Mahoba b 20.11.2020
19. | M/s Shivam Hotel Gandhi Nagar 6.250.00 42 2,62,500.00 | 2071(03)
Mahoba o IR e e Sl S SO S [ 3 5 11
20.  M/s Samrat Hotel Udal Chauk 6,250.00 42 2,62,500.00 | 2071(19)
Mahoba i R S b AR i
21, M/s Paras Hotal Kasbathai Mahoba | 6.250.00 | 42 2.62.500.00 | 2071(18)
| SRS Wl i
22. | M/s Hotel Atithi Gandhi Nahar | 6,250.00 | 42 2,62,500.00 | 2071(20)
.| Mahoba | o e 1 20.11.2020
23. [ Mis Krishna Residency Mahoba | 6250.00 |42 | 26250000 | 207121)
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20.11.2020 |

24, | M/s Tourist Bangla Bajarang Chauk | 6.250.00 42 2.62,500.00 2071(06) t
Mahoba ‘ 120.11.2020

25. | M/s Vinayak Hotel Charkhari 6.250.00 42 2.62,500.00 | 2071(25)

- Baipass Mahoba 20.11.2020 |




]
Status of Gov. HCF District Mahoba complince of

1

Bio-Medical Waste Rules, 2016

=

s [
Gkef PP iAE =N

(No.-1)
si. No. Of Quantity of | Authorization
NO Name & Add. of HCFs Beds Waste Status Granted/
(kg/day) Refused
1 2 3 4.0 5
1 |M/s District Hospital (Male) Mahoba. 50 12.50 Granted
2 |M/s District Hospital (Female) Mahoba. 100 25.00 Granted
3 |Dist. TB HOSPITAL 0 0.00 Granted
4 |M/s Relaway Hospital, Mahoba. 0 0.00 Granted
5 |UPHC BHATIPURA, MAHOBA 3 0.75 Granted
6 |UPHC BAJARIYA, MAHOBA 2 0.50 Granted
7 |M/s CHC Kulpahad, Mahoba, 30 7.50 Granted |
8 |M/s CHC Charkhari, Mahoba. 30 7.50 Granted
9 |M/s CHC Kabrai, Mahoba. 30 7.50 Granted
10 |M/s CHC Panwari, Mahoba. 10 2.50 Granted
11 |PHC DULARA, PANWADI 2 0.50 Granted
12 |M/s PHC JAITPUR, Mahoba. 10 250 Granted
13 |PHC KOHANYA 4 1.00 Granted
14 |[NPHC KHARELA CHARKHARI 4 1.00 Granted
15 |[NPHC AKAUNA 4 1.00 Granted
16 [PHC DULARA 4 1.00 Granted
17 |INPHC KHAMA 4 1.00 Granted
18 |NPHC BHARWARA, KULPAHAR 4 1.00 Cranted
19 nNniﬂ((:)g:UHRARL CHARKHARI, 5 1.95 Granted
Fgo NPHC KILHUA 4 1.00 Granted
i 21 |[NPHC AJNAR 4 1.00 Granted
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List of Pvt. HCF which BMW Authorization have been Rejected by Board in
District- Mahoba
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| -
. BMW |
dqredl Folfaes, 3%:5 . 0 RG] 0 0 H38710 |11-07-19 ,
: s
ﬂgﬁ;f"l eTHI ﬁag% QBTO Sy
e Fafeearery, ' : HErET 0 0 H38711 (11-07-19 |
5 b wEraT :
1
| @ Teoet e qRaret, 9o 07-19 |
| aml T, N ; HErET 0 0 |H38712 |[11-0 |
e aellfFe, ﬂgﬁf Ef bl HEIET 0 0  [H38713 |11-07-19
| I Fefife que ATy, o sTthE |, 0 0 |H38714 [11-07-19 |
i Gorerg, HEMET :
6 fyeatqer, Wi anfew ; |
AT Tl o . EHEEl 0 0 |H38715 |11-07-19
3 -
e g gEed] XM TR, 6 IS, :
- aRry fafeear |@eA, 2 o ; HEMET 0 0  [H38716 [11-07-19
8 | Wi g RIS |STRITS, 9o ST g
T 0 0 [H38717 |11-07-19 |
Riferer @, HEmET i
5 | R agde FeIqsrS, Ul MMbd |
~° ! T 0 0 7 07-
s : \ H38718 |11-07-19 \
10 | meyaw A R, TEdTe TRET, 910
s 0 0 -07-19 |
;‘W , el TEET H38719 [11-07-19 |
| NI A iR s A1 0 0 |H38720 |11-07-19
2 | wemfrd @fw UTS [URY Bed @ urd, Ui %
it S HEET 0 0 |H38721 |11-07-19 |
B Feeen AR, o pusy
| L iy - f
RIS FANTD, i wET HEIE] 0 0 H38722 |11-07-19 |
{14 i TeREUSYR AfeY B U,
IRECRLCRURE? o anfee HEET AETl 0 0 |M38723 |11:07-19 |
mi) vrs o geedl] A G, 90| =]
| T g e, | o ARl 0 0 |H38724 [11-07-19 |
T : : Al @, U0 IArfey
A gl e "
J |




= ]
s dlo e, TEvYer v, J5
!J qe F e ViR ; qET H38726 [11-07-19 !
| R e, H‘sﬁmf Ty, o iy TR H38727 |11-07-19 l
B AJ
> T FAE c i Q%T;W 9o RS H38728 |11-07-19 l
Pt T T, ﬁ:' %?m o e H38729 [11.07-19 |
21 ] |
| & FAF, ?row TEHle TR, TR H38730 |11-07-19 i
2 e e — |
1 I T BOAYR, W0 A |wgrEr H38731 |11-07-19 '
HEraT
e f
e | e 7o frar I@mgai“ LU LA H38732 |11-07-19 ;
> 3”” AP DR e m:] TS, o e H38733  |11-07- 1:'
> |feay ‘W‘ﬁ zaferd H38734 |11.07.19 |
| e i HEIET Tl0 Afthw welar  |AErr 8
‘! 26 foraefrar 'EB_‘W Rree  geeen m ™ H38735  [11-07-19
27 ;
4 qﬂaré‘r CEHEN H38736 [11-07-19 |
28 Fr e e, |
el aeiife, TREN, 90 3nfed AETET H38737 [11-07-19 }
. TRER] |
T g |
| v ahf, By L H3B738 1110718 |
! arfrer e e Wﬁ ”7'?? i GEE) H38739  |11-07-19 !
- feaforar wehifae, E;R zﬁrﬁo UT:W B CEC H38740 [11-07-19 '




73

— |
a2 fiepe yrgde 99 e
Il FAI, 98T H38741 [11-07-19 |
q0 v HETE |
|33 | g Rfvem B |
v AfeE wR Fave, U0 AN AEEl |[HEE H38742 [11-07-19 |
34| 2o g TR
NEC @R, HEE H38743 [11-07-19
| = oo aelifer, Eeet SIRER i H38744 |11-07-19 |
forTET, 90 anfhe wErET g
36 0w th e
IR FeAlT, m? . , o HEET H38745 |11-07-19
37
argie Pfreare,  |@axd, W0 e wavd [werE H38746 |11-07-19
38 B
- 3 qEoell BRI, TREN, :
Sio wed AR el | <o 5 HEdl H38747 110719
i
39 e -
N aferegrem, ; . 900 qEIET H38748 [11-07-19
40 =
I N b SR TR, 1 TS qErET H38749 [11-07-19
e HiSHd, FIe U0 b Haxs
!
a1 e e foar) "e, Tio
| T UTATT, 2 : : HETET H38750 [11-07-19 |
a2 | TR TfereT gRe, bio |
| FeAIfH A ? GHIGH H38751 [11-07-19 |
|
43 IHH 0 e ‘
aTIed FAlS : 1 A, HET H38752 [11-07-19 |
$
1
44 : Tedted gaarEl, 1o
Bkt wErpe BT : qeraT H38753 |11-07-19 |
45 | ; BIeT IHAT IXERY, 900 :
zi0 fegd! g8 Wl st soaeal HETET H38754 [11-07-19
46 oo erers fRTer
arfeg Flifrs d¥{g él‘ 15116} anfeq H‘é\}?ﬂ H38755 11-07-19
AN |
47 dladlell @ urd geoedl L
qraTad! Tl GUHAYR, U0 SfdRi  |HETE H38756  |11-07-19
| HETd |




7Y

[ 48 =
SI0 ST WK 5'& E RS, o TEYaT H38757 |11-07-19
49
?m-_amféa ‘
T Fellfrn . 5 & o TR H38758 |11-07-19 |
AR, 0 anfths HETar |
50 : T
Fréor aehf O MG TR |
H38759 [11-07-19
Qo0 T qare) '
51 | Fonr e B ]
STy a1 geq . , L GEICH H38760 [11-07-19
‘"‘52 : el =var r
990 SaramT ok . o BT H38761 [11-07-19 |
- SR e
310 A FAR oD qul “FE IRV GRS, iy H38762 (11-07-19
54 [Sl0 HEW T AT 7H-Rol, do ¥RaRT  |AETET H38763 |11-07-19
55 |UepTel delifAie qI0 e gare), R H38764 |11-07-19
56
€10 Aigd orrel favgeat (oM g 9-gfim qET H38765 [11-07-19 |
| 57 |siarea Fenfe: UM g G- HETT H38766 |11-07-19 |
| I :
| 58 | RIS gareSl, 9i0 ;
| TiE Felifren s 5 HETqT H38767 [11-07-15 |
il |
59 |Si0 qUR IEER Hgoell gl earal, G0 4
T ; wEI] H38768 [11-07-19 :

Rrge®!




‘
’I .‘. =% :
.

List of Pvt. HCF which BMW Authorization have been Rejected in

District- Mahoba
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Status of Pvt. HCF District Mahoba complince of Bio-Medical Waste Rules, 2016
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g Authorities, if required.

\ic) Local Authorities to ensure Provision of adequate common
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a} individual units to provide necassary facilities for control of
air, water & noise pollution, solid waste management etc. as
enumerated in the guidelines.

b) Individual to take necessary approvals from the concemed

« Consent to Establish under AnriWater Act from U.P
Pollution Control Board.

« Consent to Operate under AanWater Act from U. P
Poliution Control Board.

« Permission from concemned authorities in acoordanca .
with provisions of Noise Rules.

« Permiission for Ground water Extraction fmm concerned

.+ Building plan approval from local Urban Body/concemed
- Authorities.
+ Fire safety Certificate/NOC from Concemed Authorities.

facilities for water po!iutlon solid waste management
parking etc.

d) The state Board to have robust monitoring mechanisms to
evaluate compliance with norms of such units at least twice a

year.
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“The UPPCB may inter-alia examine the issues of disposal of municipal solid wastc.
plastic waste, sewage, bio&medical waste. norms. noise pollution and cxtraction of
groundwater.”
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Issue for consideration Is the punitive action against illegal operation of marriage halls, nursing

homes, clinics, hospitals, commercial complexes, hotels and other commercial establishments without
requisite prior NOC/Consent to Operate from the Uttar Pradesh Pollution Control Board (UPPCB} in the
Districts of Banda, Mahoba and Chitrakoot, in clear violation of the Air (Prevention and Control of
Pallution) Act, 1981, the Water (Rreveriiion and Control of Pollution) Act, 1974, the Environment
{Protection) Act, 1986, Biomedical Waste Management Rules, 2016 and Solid Waste Management Rules,
2016, " :
......... 3. The above report clearly acknowledges violation of law, including commission of criminal
offences under the Water (Prevention and Contro} of Pollution) Act, 1974 and the Air (Prevention and
Control of Pollution) Act, 1981. Still, no action under the statutory provisions has been taken by the
UPPCB either to prohibit {llegal activities or punitive action for initiating prosecution or to recover
compensation on ‘poliuter pays’ principle. The report does not cover marriage palaces/banquet halls.
The inference is either incompetence of the UPPCB to enforce the faw or collusion with the law violators
resulting In failure of rule of law. This may call for action against the concerned office bearers of the
UPPCB and the UPPCB as an institution. .

4. Before we consider further coercive measures, let the Member Secretary, UPPCB remain
present in person with the compliance report on the next date.

List for further consideration on 15.07,2019.
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3. The above report clearly acknowledges violation of law, including
commission of criminal offences under the Water (Prevention and
Control of Pollution) Act, 1974 and the Air (Prevention and Control
of Pollution) Act, 1981. Still, no action under the statutory
provisions has been taken by the UPPCB either to prohibit illegal
activities or punitive action for initiating prosecution or to recover
_compensation on ‘polluter pays pﬂnqp!c. The report does riot cover
marriage palacesfbanquet hnm The inference 1is either
Intompetence of the 'UPPCB t6 enforce the law ot collusion with the
law, %Ttalators resulting . In failure of rule 3%% This may call for

?.’f’)
tion against the oonccrncd “office- bea.rm oftlj: %PPCB and the
. " _f)}

PCB as aninstitution.,. .
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Lmt for further consid ﬁan‘bn 15.07.2019.%,
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K. Ramakrishnan, JM
Dr. Nagin Nanda, EM
May 10, 2019
Original Application No. 102/2019
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Vide order dated 24.01.2019, an action taken report was required to
be furnished by the Uttar Pradesh Pollution Control Board (UPPCB.
The UPPCB has filed its report vide e-mail dated 05.05,2019 by
acknowledging violation of law by several establishments. The report

is as follows:

"All 23 local bodies situated in this regional Office has not
established MSWIF in their area. The notice has been sent to
the all 2oneerned 23 local bodies for the eompliance of the Solid
Waste Management Rules, 2016,

In the District Banda there are 11 Hotels identified and no any
hotel has valid water and air consent. The notice has been
sent to all the 11 hotels regarding the compliance of Water
{Prevention and Control of Poilution) Act, 1974 and as
ﬁ?ﬂeﬂ and Air (Prevention an% of Pollution) Act,
1 and as amended. . &
The details of the status of the Hotels s
enclosed as Annexure No-2a o

: i
sent to oll'the 05 hotels regarding the compliance.of,
{Prevention and Control of FPollution} Act, 1974 and as
anm and Air (Prevention.and W Pollution) Act,
1981 and as amended. ™ ’ 5 e,
he details of the status of the Hotels tuated being
niclosed as Annéxure No2b e >
B @ ? ‘@f&».ww‘?"ﬁﬁF} Q_ P
. Tthe District Hamirpur thete are 11 Ho éls identified and no
. afifhotel has valid water and air conserit The nolice-hias been
st to.all ghe 11 holels, reqarding the ‘compliancesof Water
. {Prevention and {()L‘Jou:ltml of Pollution) Act#1974 and as
i amended "and, Air (Prevention .and-~Control ‘of, Pollution) Act,
1981 and as'érénded: 1y 4145 i
“3,The details of the status of the Hotels situa
egﬁlosecﬁ[ggﬁnncxure No-2¢ r e

ted are being

B

In the District Mahoba there are 07 Hotels identified and no
any hotel has valid water and.&ir consent, The notice has been
sent to all the 07 hotels regarding the compliance of Water
(Prevention and Control of Pollution) Act, 1974 and as
amended and Air (Prevention and Control of Pollution) Act,
1981 and as amended. i

The detalls of the status of the Hotels situated are being
enclosed as Annexure No-2d

In District Banda there are 55 Goy, Hospitals identified and qil
the health care facilities has obtained valid authorization for
Bio-Medical waste generation. The details of the status of
the Hospitals are being enclosed as Annexure-3a.

s
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In District Chirakoot there are 36 Gov. Hasp{ta!s iden;gfiefi and
all the health care facilities has obtained valid authorization for
Bio-Medical waste generation. The detalls of the status of
the Hospitals are being ¢u_t;lo§ed as iann_cxure-ab.

In District Hamirpur there are 42 Gov. Hospitals identified and
ail the health care facilitles has obtained valid authorization for
Bio-Medical waste generation. The details of the status of
the Hospitals are being enclosed as Annexure-3c.

In District Mahoba there are 21 Gou. Hospitals identified and all

the health care facllities has obtained valid authorization for
Bio-Medical waste generation. The details of the status of
the Hospitals are being enclosed ds Annexure-3d.

In District Banda there are 57 Non Governments Hospitals,
Nursing Homes, Blood Bank, Pathology Lab and other Health
Care Facilities identified and only 42 health care facilities has

obtEined valid authorization for Bio Medi i

| Femairing 15 fiedlth ¢are facilities .

authorization for Bio Medical waste geng

“Epplicatiorts are under considetation.

The details of the status of the Non Go

f  being enclosed as Annexure No-4a

Nursing Homes, Blaod Bank, Pathalogy Lab and 6th

Lare Facilities-identified and: _ I
tained valid authoriZttion Med te generation
fand remaining 08 healthicare facilities h riot obfined valid

iharizationi{ i0 ; eg_ ruu.s_te generation. {he drelated
‘applications e&%ﬂ;@oﬂs@era?fm_- .
The detdils of.the 'jﬁ'fatuﬁ" of the NonyGov. Hospitals are
béj?ég- enclosed as Annexure No-4b %

b In Districts Hamirpyir there aré 20 Nar‘g%ove rhents Hospitals,
Nursing’ Hdines, Blood Bank, P thology I.abg tids6ther Health
W% Care Faci tfféfst.xgeﬁp)%cgg;@an y 19 hefilth cage faclities has
"2 obtained valid authorization for Bio edic Daste generation
i repaining 01 health-care facilities Has not obtained valid
authorizaion for Bio Medical waste generation. The related
applications are under,consideration.
The details-of theistatus of.the Non Gov. Hospitals are
being enclosed as Annexure No-4c

In District Mahoba there are 39 Non Governments Hospitals,
Nursing Homes, Blood Bank, Pathology Lab and other Health
Care Facilities identified and only 03 health care facilifies has
obtained valid authotization for Bio Medical waste generation
and remaining 36 health care facilities has not obtained valid
aithorization for Bio Medical waste generation. The related
applications are under consideration.

The details of the status of the Non Gov. Hospitals are
being enclosed as Annexure No-4d.”
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI

ORIGINAL APPLICATION NO. 102 OF 2019

IN THE MATTER OF:

ASHISH KUMAR DIXIT .....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ... RESPONDENTS

COMPLIANCE REPORT PURSUANT TQO THE ORDER DATED 10.05.2019
ON BEHALF OF U.P. POLLUTION CONTROL BOARD

1. In the above noted matter this Hon'ble Tribunal has passed a
detailed order on 10.05.2019 and directed the U.P. Pollution Control
Board to submit the compliance report. Pursuant to the said order the
compliance report is being submitled. A copy of the order dated
10.05.2019 is being enclosed herewith and marked as Annexure-1.

2. In compliance of the said order vide office order dated 16.05.2019
U.P. Pollution Control Board has constituted four committees for
compliance of the order of this Hon'ble Tribunal, 'The copy of office
order dated 16.05.2019 is enclosed herewith and marked as

Annexure-2.

3. The said committees have made extensive survey of each of the
district Mahoba, Chitrakoot, Hamirpur and Banda and submitted the
reports. On the basis of the said report the compliance of the orders of
this Hon'ble Tribunal are as follows:

. sol e
e .

'r‘,.anl'.'”H‘lL,r



(a) 101 banquet halls, hotels and marriage homes have been found
opaerating In thase dialriots. Districtwise detalls of these hotel,
banquet halls and marriage homes are as follows:

Banda 42
Chitrakoot 23
Hamirpur 11
Mahoba 25
Total 101

Since the above units have not taken any consent from the U.P.
Pollution Control Board, hence environmental compensation of
Rs. 1,31,87,500/- has been imposed on those units. It is further
pointed out that out of these 101 units, 59 units are in green
category and 42 unils are in orange category. Show cause
notices under section 33-A of the Water (Prevention and
Control of Pollution) Act 1974 as amended have been
issued to these units by the State Board.

(b) The details of health care facilities in government sector and
private sector alongwith the posilion regarding authorization

under Bio Medical Waste Management Rules, 2016 in these
districts are as follows:

Districts Govl. HCFs Private HCFs T
Total | Authorizalion | Total | Authorizalion | Aulforization ] Authorization
Nos. granted Nos. granted rejected appliedipending

Banda 55 55 58 48 e s -

Chitrakoot | 38 36 26 22 4 PSR

Mzhoba 21 21 78 g 59 10

Hamirpur 42 42 25 21 L 0

Total 154 154 187 100 77 10

Show cause notice against defaulting 77 HCFs have been
issued under the provisions of section-5 of Environment
(Protection) Act 1986.

t’"'::r(r:--_.
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(c) The detalls of the local bodies in these districts are as follows:

Districts No. of Urban | Position of Details of
local bodies MSW action taken
treatment
facility
Banda 8 Not Show Cause
established Notice
Hamirpur T Not Show Cause
established Notice
Mahoba 5 'Not Show Cause
established Notice
Chitrakoot 3 Not | Show Cause
established Notice

Show cause notices to these 23 defaulting urban local bodies to
start prosecution and to impose environment compensation have
been issued under the pravisions of Environment (Protection)

Act 1986.

Thus, the factual and action taken report is being submitted to this

Hon'ble Tribunal.

YA ———

(ASHISH TIWARI)
Member Secretary,
U.P. Pollution Control Board

VA
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Item No.05 Court No. 1

BLEXORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Otiginal Application No, 102/2019

Ashish Kumar Dixit Applicant(s)

Versus

State of Uttar Pradesh &Ors. Respondent(s)

Datwﬁenﬁng: 10.05.2019 m
" 4

HON'BLE MR. JUSTICE ADARSH xm?‘m:mm. CHAIRPERSON
HON'BLE MR. JUSTICE 8.P. WANGDI, JUDICIAL MEMBER

HON'BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIA
HON'BLE DR. NAGIN NANDA, EXPERT MEMBERw, §i4

For Applicant(s):

For Respondent(s): Mr. Pradeep Misra and Mz, Dalc‘&g%%ni,
- Adyocates for UPPCB W

g lis, hospitals,

L stablishmenta

e
prior NOCJCOW Cperate from the Uttar
Pradesh Pollutlon Contro} Board PPCB) in the Districts of Banda,

'l‘

Mahoba and Chltmkout in cle'xr vzolatmn of the Air (Prevention and
Control of Pollution) Act, 1981, the Water (Prevention and Control of
Pollution) Act, 1974, the Environment (Protection) Act, 1986,

Biomedical Waste Management Rules, 2016 and Solid Waste
Management Rules, 2016,

é«/
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Vide order dated 24.01.2019, an action taken report was required to
be furnished by the Uttar Pradesh Pollution Control Board (UPPCB).
The UPPCB has filed its report vide e-mail dated 05.05,2019 by
acknowledging violation of law by several establishments. The report

is as follows:

"All 23 local bodies situated in this regional Office has not
established MSWTF in their area. The notice has been sent to
the all concerned 23 local bodies for the compliance of the Solid
Waste Management Rules, 2016.

In the District Banda there are 11 Hotels Ldenuﬁed and no any
hotel has valid water and air consent. The notice has been
sent to all the 11 hotels regarding the compliance of Water
(Prevention and Control of Pollution) Act, 1974 and as
amended and Air (Prevention and Caratro! of Pollution) Act,
1981 and as amended.

. The detalls of the status of the Hotels sttuated are being
St enclosed as Annexure No-2a

- In the District Chitrakoot there are 05 Hotels identified and no
any hotel has valid water and air consent. The notice has been
sent to all the 05 hotels regarding the compliance of. Water
(Prevention and Control of Pollution) Act, 1974 and as
,amended and Air (Prevention and C‘antrol of Po!lutzon) Act,

1981 and as amended. ™
"The details of thc status of the Hotels s[tuat&d are bemg

enclased as Annexure No-2b ; —..f-

In rhe District Hanw-pur there are 11 Hatels identified and no
any hatel has valid waler and air conserit' The notice has been
sent to. all the 11 hotels regarding the oomphance of Water
{Preuentwn and :Control of Pollution) Act,- 1974 and as
i amended and, Air (Preventmn arua‘. Conrral of Pob‘.’utmn} Act,
33’1931 andasaménded g ‘,‘ =

hg ‘details of the status of the Hotel: sltuated are being

‘en.clased as Annexure No—2c 32

In the Dr.stnct Mahoba there are 07 Hotels identified and no
any hotel has valid water and air consent, The notice has been
sent to all the 07 hotels regarding the compliance of Water
{Prevention and Control of Pollution) Act, 1974 and as
amended and Air (Prevention and Control of Pollution) Act,

1981 and as amended.
The detalils of the status of the Hotels situated are being

enclosed as Annexure No-2d

In District Banda there are 55 Gov. Hospitals identified and all
the health care facilities has obtained valid authorization for
Bio-Medical waste generation. The details of the status of
the Hospitals are being enclosed as Annexure-3a.

e



In District Chirakoot there are 36 Gov, Hospitals identified and

all the health care facilities has obtalned valid authorization for
Bio-Medical waste generation. The detalls of the status of
the Hosplitals are being enclosed as Annexure-3b.

In District Hamirpur there are 42 Gouv. Hospitals identified and
all the health care facilitics has obtained valic authorizalion for
Bio-Medical waste generation., The details of the status of
the Hospitals are being enclosed as Annexure-3e.

In District Mahoba there are 21 Gou, Hospitals identified and all

the health care facilities has oblained valid authorization for
Bio-Medical waste generation. The details of the status of
the Hospitals are being enclosed as Annexure-3d.

In District Banda there are 57 Non Governments Hospitals,
Nursing Homes, Blood Bank, Pathology Lab arid other Health

Care Facilities identified and only 42 health care facilities has
%, med valid authorization for Bio Medjéal waste generation
yand remaining 15 heéalth care facilities 1 otfobldained valid
authorization for Bio Medical waste genera
dpplications are under consideration. L
The details of the status of the Non Go
' 'ﬁ’f bheing enclosed as Annexure No-4a

Nursing Homes, Blood Bank, Pathology Lab and?%x -
#Zare Facilities identified and only 11 healthrcare 2
vobtained valid authofiZation for Bio Medical-waste deneration
..af!d remaining 08 } éalth «care facilities has+rot obta ined valid
*atithorization for=~Bio gMedtcaé waste genera'hon Jg' '

fltcatxons a{e undcr consideration. . ;
Tf}ea details of,the statu’ of the Non Gov. Hospitals are
bcing enclosed as Annexure No-4b i

¥ In Dis (ﬁffamupur the::‘c'z?é 20 Non Gouemments ospitals,

_‘;Nursmg ?mq Blood Ban “51?3 16gy Lab gmd ‘6ther Health
¥ Care Facrlaﬁé'qg e ,tzf;'éc{ only 19 hc;ﬁz th ca?*esfaczltttes has
Wob:amcd valid autho an Jor Bio M. ;iu:q ste generation
“and re ining 01 health care factlmes ]fwinat obtained valid
aut}toﬁ%té@for Bio Medr.cal% waste generation. The related
applications are under, cbnstderaﬁon.

The details of. mrstatus of.the Non Gov. Hospitals are
being enclosed as Annéxure No-dc

r

In District Mahoba there are 39 Non Governments Hospitals,
Nursing Homes, Blood Bank, Pathology Lab and other Health
Care Facilities identified and only 03 health care facilities has
obtained valid authorization for Bio Medical waste generation
and remaining 36 health care facilities has not obtained valid
authorization for Bio Medical waste generation. The related
applications are under consideration.

The details of the status of the Non Gov. Hospitals are
being enclosed as Annexure No-4d.”

=

—




Y akoon

\.\H,

"

9

10, |

4

. Karwi, Chitrakoot.

Name & Address of Industry

M/s Rahi Paryatan Awas Grah

- Sitapur, Chitrakoot.

i M/fs Matu shri Jaidehi Anand Rai

! Jaipuriya Sitapur, Chitrakoot.

M/Q?a?wadgiu Bhavan, 61Ramghat
| Road, Chitrakoot.

M/s Vinod Laug, Ramghat

| Chitrakoot.

M/s Hotel Ramknpa m Purani Bajar,

M/s Hotel Shri Ji Bhavan, Sitapurw
 Road, Chitrakoot.

M/s Hotel Bindiram, Sutapur Road,

| Chitrakoot.

M/s Hotel Anand Kijarts, Sitapur
. Road, Chitrakoot.

- M/s Mandakini Satsang Bhavan,
' Sitapur Road, Chitrakoot. :

M/s Samridhi Bhavan, Sltapur Road

Chltrakoot |

— [ s

M/s Hari Bhavan, Sitapur Road
Chrtrakoot

M/s Chandra Prabha Bhavan S e

| Sitapur Road, Chitrekoot. ‘
M/s Hotel Rama Rejidency Ratnavali |
| Marg, Sitapur Road, Chitrakoot. |
- M/s Hotel Radhika Bhavan,
Ratnavali Marg, Sitapur Road,

- Chitrakoot.

M/s Jagdish Bhavan Ratnavali Marg,

+

[
| Sitapur Road, Chitrakoot. S
. M/s'Shyama Bhavan, Ratnavali |

Marg, Sitapur Chitrakoot. |
i M/s F-'ushpa;”Bmhavan Ratnavali Marg, a
_ Sitapur, Chitrakoot.
{ M/s Sita Bhévan hatnavaln?GMarg
sitapur Road, Chitrakoot.
M/s Asha Bhavan Ratnavali Marg, |
| Sitapur Chitrakoot. |
M/s Agrasen Bhavan Ramghat
Chitrakoot.
M/s Ganesh Bhavan Ramghat

- Chitrakoot.

M/s Laxmi BHavan, Ramghat,
Chitrakoot.
M/s Pitra Smrit Bhavan, Ramghat,

‘ Chitrakoot.

lotal

Environme st
Compensatien

R/ an
6,250.0
6,250.00
6,250.00
6,250.00
6,250.00

' 6,250.00
6,250.00

6,250.00

6,250.00
6,250.00
6,250.00
6,250.00
6,250.00
6,250.00
6,250.00
6,250.00

6,250.00

(€F]

A

& 1 a7 —4

S

- Tatal amount of

Fnvironment

| Compensation i
i
| Rupess

312500.00
312500.00
312500.00
18750.00
312500.00
306250.00
25000.00
25000.00
25000.00
25000.00
25000.00
25000.00
18750.00

118750.00

18750.00
18750.00
18750.00
© 18750.00
18750.00
18750.00
18750.00
18750.00
18750.00

193125000

e
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EC For Hotels in Chitrakoot

S. Name and Address of Insustrj
N.

Mos Rahi Parvatan Awash Grah

Sitapur Chitrakoot

M s Matu Shri Jaidehi Anand Rai
Jaipurtya Sitapur Chitrakoot

M s Kamadgiri Bhavan Ram\'rdh Roa

~ Chitrakoot

M's Vinod L duL Ram"h.u Chitrakoot
AMUs Hotel Ramkripa IN. Purani
Bazar. Karwi. Chitrakoot

~M'’s Hotel Shri Ji Bhavan Sitapur

~ Chitrakoot

Hotel Bindiram \nmpu; Road
Chitrakoot

M s Hotel Anand Rijarts Sitapur
~ Road CHitrakoot

M's Mandakini balsam. Bhavan
~Sitapur Road CHitrakoot

(0. M’s Samridhi Bhavan Sitapur Road
~ CHitrakoot

I. M's Hari Bhavan ‘%1tapur r Road
_ CHitrakoot

2. M's Chandra Prabha Bhavan Sitapur
~ Road CHitrakoot

3. M's Hotel Rama Rr:]ldenu Ratnavali
Marg Sitapur Road CHitrakoot
4. M’s Hotel Radhika Bhavan Ratnavali

Marg Sitapur Road CHiwrakoot
3| Mis [dt'dl\h Bhavan Ratnavali M.m.
- Sitapur Road CHitrakoot

6. M/s Shvam Bhavan Ratnavali \1:110
Sitapur Road Cllitrakoot

M's Pushpa Bhavan Ratnavali \Llrn
Sitapur Road CHitrakoot

& Mos Sita Bhavan Ratnavali \Iatu
Sitapur Road CHitrakoot

19.  A's Asha Bhavan Ratnavali Marg

Sitapur Road CHitrakoot

26, M's Agrasen Bhavan Ramghat

Chitrakoot

I. M s Ganesh Bhavan Ramghat
Chitrakoot

2. M s Laxmi Bhavan Ramghat
Chitrakoot

3. M's Pitra Smrit Bhavan Ramghat
Chitrakoot

\usersitemp\downioadsiec bst all distrct dorx

Environment
Compensatio
nin Rs/Day

6.230.00
C6.250.00
6.250.00
6.250.00

6.250.00

6.250.00

6.250,00

6.230.00

6.250.00

- 6.250.00

6.250.00
L 6.250.00

16.250.00

6.230.00
' 6.230.00
6.250.00
1 6.250.00
6.250.00
6.230.00

L 6.250.00

—

6.250.00
6. 230,00

(6. 23000

Violation
Period

S

a

49

=

‘el L "t Tad ‘ud ‘i fad Lo o | 3

=l

Total

Amount of

Environment
Compensatio
~nin Rupess

3.12.500.00

| 3.12.500.00

13.12.500.00

18.730.00

3.12.500.00

13.06.250.00
" 23.000.00
©25.000.00
©25.000.00
©23.000.00
©25.000.00
©25.000.00

 18.750.00

18.750.00

18.730.00

T 18.750.00
18.730.00
18.730.00
18.730.00
18.730.00
18.750.00
18.750.00

C18.750.00

Yol Th —Y

Regional
Office
Letter No.

2 1”-r~ )

a0, i.:H:H
TS

21 2020

2073¢11H

4020210
2073209

20.11.2020

2073(19)
20.11.2

Ui
207318
20.11.2020
TN

.
|J__|>

0412

2073016

20.11.2020
2073013

Mil.2
2073114

20011 2020
2073013
20:11.202
2073012

(20

| 20.11.2620

2073(1 1)

| 201 1.2020

2073¢1h

26 1120248

2073(9)
20112020

TR

MWAT.2020
'\‘)"“ -
L 2R5
2 736)
0.11.2030

2073(5)

20.11.2620
2073¢h
20112020

R{IFRIEE

s S e R
20733

2112620

0, 0 e s
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T MY W
@ atus of Gov. HCF District Chitrakoot complince of Bio-
Medical Waste Rules, 2016
S Na.me. of Name & Add. of HCFs No. Of Quantity of Amg&?j:m" |
; NO__ 5 i s Pl Granted/Refused |
3 2 3 4 5 6
1 WChfitﬂrakoot g;?f%ﬁ;?i:g: G, 100 25.0 Granted %
2 [Chitrakoot |M/s CHC, Manikpur, Chitrakoot. 30 75 Granted !
i3 Chitrakoot |M/s CHC, Sivrampur, Chitrakoot. 30 75 Granted '
|4 [Chitrakoot [M/s CHC, Mau, Chitrakoot. 30 75 Granted |
- 5 |Chitrakoot |M/s CHC, Ramnagar, Chitrakoot. 30 7.5 Granted f
6 [Chitrakoot |M/s CHC, Rajapur, Chitrakoot. 30 75 Granted !
7 |Chitrakoot [M/s CHC, Pahadi, Chitrakoot. 30 7.5 Granted |
8 |[Chitrakoot |PHC ETKHARI 4 10 Granted
9 |Chitrakoot [PHC SARDUA 4 1.0 Granted |
' 10 Chitrakoot |PHC SITAPUR 4 1.0 Granted
11 |Chitrakoot | PHC CHHABOO 4 1.0 Granted
12 |Chitrakoot [PHC KHAPTIHA MAU 4 1.0 Granted
13 |Chitrakoot |PHC BIABAL MAU 4 1.0 Granted
14 Chitrakoot |PHC DEWAL 4 1.0 Granted i
15 |Chitrakoot | PHC GANEEWA 4 1.0 Granted |
16 |Chitrakoot | PHC BACHRAN 4 1.0 Granted 1
17 [Chitrakoot |PHC LOHDA 4 1.0 Granted
18 [Chitrakoot |PHC TIKRA 4 1.0 Granted |
19 [Chitrakoot |[PHC BHAURI 4 1.0 Granted
20 [Chitrakoot [PHC BIHARWAA 4 1.0 Granted
' 21 [Chitrakoot |PHC ECHWARA 4 1.0 Granted
. 22 |Chitrakoot |{PHC KAUBRA 4 1.0 Granted
' 23 [Chitrakoot | PHC BARWARA 4 1.0 Granted
. 24 |Chitrakoot |PHC UNCHADEEH 4 1.0 Granted
25 |Chitrakoot |PHC BAGDARI 4 1.0 Granted
26 |Chitrakoot |PHC SARAIYA 4 1.0 Granted |
27 |Chitrakoot |PHC BARAHMAAPHEE 4 1.0 Granted |
' 28 [Chitrakoot |PHC MARKUDI 4 1.0 Granted
29 [Chitrakoot |PHC ETWA DUDLA 4 1.0 Granted
30 |Chitrakoot |PHC RASSIN SIVRAMPUR 4 1.0 Granted
31 |Chitrakoot [PHC KHOH 4 1.0 Granted |
32 |Chitrakoot |PHC GHURETANPUR 4 10 Granted !
33 |Chitrakoot |PHC DARSENDA 4 1.0 ‘Granted |
34 |Chitrakoot | NPHC PARSONJAA 4 1.0 G v
35 |Chitrakoot |Dist TB HOSPITALKARVI | 0 00 | Granted ]
' 36 |Chitrakoot [UHC KARWI = 2 [ E. Ctaricd

o
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. @status of Pvt. HCF District Chitrakoot complince of Bio-Medical Waste Rules,

2016
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'i..z of Pvt. HCF which BMW Authorization have been Rejected in District-

2 Chitrakeot Lo
No. of |Genarate|Dispatc

Name istri Dated
Distict | ged | BMW | hno. |
S Slddl Ve, @I a i % ol
fera dich weife 24 formae g} b H38769 | 11-07-19
U AR ot W, S | s
R@ e oM YEarR, AR, he o 0  |[H38770 | 11:07-1%
¥ <, wdl, dio
TaE Fenmd A fRrsae o 0 H38771 | 1107-19
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; : ICELT 0 0 H38772 11-07-19|
1 J




. , , X BT, TR vare MBYR, fesge
)

L e e ——— e W
1. 3yfremd IRET, Tt uReg,  @dy

01.10.2019
e, — _M,____g\.___,m_w,ﬁ__ et e o R R | s s .
2 S i, T B RS I T

nC | 0119.20_19

c \mmt‘.\hn\desktop\ietmrl docx



P iLE RS

(\ A et
.

5 L

f‘m*?.....ﬁ

!_.( NN Ay se e '["’\ W"T {,Y‘;‘/’V.Q’) e | e s

-

----------

e ERa A, ¢ e ST 3070 w02 / 2019
s TR A M gad stk glieu 4 ol A URd Sew e
15072010 B SuIe B Wa A e WA4, W0N0 WA B SAEEN H A
23092019 | qHH 40 @ BIAYT |

at T wRe afewe, A feeh # fRarE 3o
@102 /2019 AT FAR iy @A gfrae sie 3fUSAT 9 37 U
sTY R 15072018 & e @ way A e wfid, Yo% URE B

easran ¥ fRAid 23.09.2019 & do@ Ed B TH | d5b § SuRera arferardiul

g ug@aﬁawwmwmgvﬁaﬁ?ﬁmmm%
7T T fp W10 THowodlo § Rrawni 3fiogo HEAT-102 /2019 AT HHR
ﬁ%ﬁwwmgﬁemamﬁqﬁﬁmmwmzmgﬁ%ﬁ
2 frdet @ arErer ¥ "o THochodlo G g0 Ho—200,/2014 H fIE
13.072017 @1 WG AW & YL Wo 368 W IoWO HGHY FRAFA qe @
Strengthening %qﬁuwgwﬁuawa‘rémémaﬁ T MgeART B
AR W FAR R T IR B e 8 IR o 9fia v w Fei
forll WR, SHUE—dial, TARE, fmae, wEr @ srrta v fedl ¥ o
aofre @ e &g wfia @gen ghfud R o qu ge B
SRFES grT Sra R oufine yau f1am, 2016 3 WU &7 U
| avd o 8 awia Rar grr @ T eriaE) @ s Rafd
Td Sov0 WgNvr PR 4iE # wal, wiHe el gd e wRemt | 0w
yafaxiry efigfd @ @@ 53 oM 8g R f&d T4 Environment Restoration
Plan @7 @R WUl PRI 41€ § AT W fra i safév € |
o TAOS0E B ARy RTiF 15072019 B AU H HEA
Wi, Sovo T @1 AR ¥ R o (fERT # S-wEd fear 9 €
eyl 3 gAars &g Afm faf¥ 18.10.2019 e B
3— doF A "o THosTodo g™ Wik e feAid 15072019 @
yquad gRftaa R om e wRE e feafafaa ol ol
(1) Sowo wguUl fAFFUr &€ ®! Strengthening B H= YUl
s I g (AR @ T MESART @ FUR W R {6y
T YT R W |fd, gafarer gR1 eerer sy forar s e
gEgERdr | @ gal BT gori 9 8| W 6ida, qatee g9
vd waarg WRead e, faw v sl e @

X W,
| }»;;Q\b\\\(ﬂ W RIfd oY wEe 1 v @d g ve wwn § s

HIATE B ST |
(@rdardl— i WiEE, 99, safeer ¢d Serary Rad /
o /orffe fRwm)

(@) wHAYE-dRl, TR, AW 9 wEr ¢ araila Rem wrda
fromt @ g™ Fraa @9 9t »f R wifere e @ e

Jof



U4 a1 AR WaeE . 2016 & AFER RARTS wies ave
& wfa fAvare 2 enfid araven vd sriarsn & gt faqo
U W«ile H ggiaRvl, a4 ud woarg uRad« fasm, Sowo e
B IUAE BT W[ |
(erfad - wfia, TR e fawm)
SAuE—aiel, gARey, faFae @ #eEr @ ardd W frfde
JURME ST B e T B BRferdst 7 o &1 faarw
Ud gof HUX Bivferdls ¥ Wfa BF arel i fafeam smfre
& @1gaR WA vd SuER /ARy &1 gof fave fafecar 1@
Ry e gr1 gatarer, @9 U4 ooy gfkads e, Sowo
A B IUSE] ST 912 | Gl 2ot da wiiferdia e gy
g fafder emfine wauw fam, 2016 @ wifdumi @1 srquTe
el forar o W’ €, & faee Sovwo wguvr fAaEer 91 gr1 W
Tafereily afagfd aftRifra @ gu MR srfaE g
B O |
(@rdardl-vqa wfye, fafeear ¢d w@red @9/
[o%o wguvT g 4rs)
g gguvr faFer 9 a1 Ufd Environment Restoration Plan
@ gurefiu IR 8q wdieRvl, a9 U4 ey uRadA fawm,
J0W0 I WR ¥ W IRy o ferar @i |
(@A iy, TataRe, 99 Q9 Srerary gRade )
Jep H TR faem O | 318 9 AR IuRerd T8l e,
STafe do@ @7 Afew g W 9T fasar T o #o gHosodio
J waftrg weaye! do@ 4 TR e Mm@ srfoer & SuRerd
9 BM © ey A Aol add @ TA aur gg efEa fea
g & g del H Wfud wR | i It gRT gy
ufermT fbar 9 |
(@HEaE-ygE wfE, TR e )

TRIA T G Td "o gH0s0dl0 & ey e
150719 @ quTe H @ T FRfaE & gl AR e Uh
GgedETd § ygiaRel, 99 U4 Sy aRadd e @ Rere
30.09.2019 T IUAE] BRI WA | YRV, I U4 Serarg uRkad
fawmr g1 W0 gHoHiode & AW B U H Ry I-wrw
xR S giafad e Sl |

¥ 9Ugae ded & 9HiA fEar man

EHeUAT gl
T i |

/6%




qzr’ragﬂx T 74 STorarg gRad TarT—7
§W~N{1 T,L, g~g/ 81—7—2019
ww festie : Q- R, 2019
wfafaf—fr=fafaa zﬁrm el T ST FraTel &g Hid -

e fqam, GOETOW|
e Frreirmi, dieeiRye/ fraae /e |
37 W k. Sovo weu g aE, FE |
T HIgd |

=
CIEGRIE

g ||

A

o}



2 AR THoshodlo ¥ GPR Sovo Fo—102,/2019 ST T die T e
&wgoﬁoamﬁmﬁam$a§w?@mﬁwwoaﬂoaogmw%am
ﬁﬁimﬁm%ﬂiﬁo&mmmﬁwmﬁﬂ%wﬂiﬁm
ey / Prdm & e & W # R feed &
Wmcﬁmqﬁaﬁﬁmﬁﬁwaﬁaﬁmm

% w@ gguu P & s ¥ Frw gd SemE-

1.€m,mmaﬁﬁmm@@ww(ﬁwmwmﬂw
SRr_ro74 & orrta SO § @ el g O e [ A il
3 R Riv SodoeRe @ o yE T OL-WEM, WioEe dd 4w
WWW%WHG&HWTWWWW} &
e oA wftwfera gt 1

2.@3@,&%3@%3%%%%%%@%@@%@)

&

ﬁ?ﬁﬂ?ﬂﬂ%&ﬂ%ﬁqﬁaﬁmmmmmwmaﬁvmw
@ SEd e B S wel T @ A D FIER A6 H AR U
wu*mméﬁﬂéwmwﬁﬁmﬁ%mﬁwﬁq%aﬁﬁ%*

@ ary Y fdsw & we §:frE g9 9w

1.@@.%&3@3@&%%@@@(&@@%@)
AR08t UTERRE @ S RO W Q@ ST WA T T
fran ST A 8, R g S0 @ T offy @1 -uE, A
Wamwﬁmmﬁwﬁqoﬂomwcmaﬁwwmﬁ

2.%‘@.%&@&&@%%%@@(&@'@%&%)
e —1981 uwmﬁmwﬁgw%wwﬁﬁmm
W%,W%Q@Oﬁ%ﬂﬂ%m‘ﬁaﬂﬁ—m,mmﬂmé
gggwﬁﬁwmﬂaﬁmﬁqoﬁoﬁowomzﬁwmmﬁqﬁq%

=

- eafty yqEer PR @ e d W v Sa-

Pra_oo00 AUTEEIRE & yTa Slowo Fe(Tefes gawoN Hied) Sii!
a{&mﬁﬁwmzﬁmﬁwﬁﬁ%mmaﬁm%lmﬁﬁﬁaﬁ
mﬁmﬁawmaﬂmﬂmmm‘ﬂ

Srecr, ApeETed e @) @ Y Q@ @ied B8 2007 B Tt R
%ﬁ%mﬁﬁmm%wwmﬁmmqﬁe&sﬁmﬁm
e ol RETEFER H Hol T il € 8|
3~Tﬁwa$mﬁﬁmmw?§%ﬁwa€rﬁ€vaﬂmmmm
awwﬁﬁwﬁm@mﬁﬁmmm%a
afm%mwmﬁaﬁamaméw%@mﬁmmaﬁm
e Fro 2016 @ TG S I w PRORYT B BT 8
-geey. Sweeed Ak @ BER TS T R ¥ A gE U
Ry o T B
G—BIE ,ﬁmﬁaﬁ%ﬁq&m%qwﬁammﬁm%mﬁ
%@nwwﬁmmﬁwwm%uawﬁﬁ%%a
g ArteRfer @ AR S0N0  WEE Pragw @8 @ duEe e
%nm:fﬁ'wx\-'w.uppcb.com/pdf/Mechnism Guideline 270820.pdf w Syem@i 2| T
wJTUT«TI el Cj;a apETgfed @ HoTeiA a ‘Iﬁ GEafa Wi T "ﬁ‘(jj e i O v:;"*
Zuael B

£ 'wusers\np\des-‘xap\se:terl.cfxx

[6©



|
{g authonties as listed below:
|

g
i
|

I}
B
H
]

|

i
§

|| ¥ENE /#Ied /Aieed /ddesTed R qur weRg R

| T0 I wRa s (NGT), T8 R & aifora 3MNoTo
| SR=1-400 . 2017 3§ TR 32N RTid 16.12.2019 T Rt 2307
{12020 & RS B arqurer ¥ B weor Prior A1, 7E e
|| & BT /X / Aeen / Shesien o1t ¥ wgEer Py
| T8 iR g @ A R W @ wey ¥ anteRier
:'m&maamé,mmmm&/mym/
1 THCE HT? L ﬁﬁﬂﬂﬂﬂ aJEIF’JIG]!I'/ 'eqaqi%ﬂﬁ Elellgﬂﬁ o
I ET afETd 2 : : :

18) individual units to provide n

3120

8 1128, v g, vt o, 226010
i%'f}‘ STV 0522-2720831, e 05222920764, 0522-2720676 |1

el {0 ~ Info@uppeb.co e www.uppeb.com
RE I G?.3845!C-1fmn 100/2020

enfws gomm
%It gRa siftrwen, od Reht B o/

T — e e m— +

ST /Alarw/fvayes R i vaun B od
wafaRw wifdumi wt mmmm

2 3

. . ecessary facilities for control of
air, water & noise pollution, solid waste management etc. as
enumerated in the guidelines. . i

b} Individual to take necessary approvals from the concemned

« Consent to Establish under AirMate‘r Act from U.P
Pollution Control Board.

Consent to Operate under Air/Water Act from u.p
Pollution Control Board. -

* Permission from concemed authorities in accordance
with provisions of Noise Rules.

* Permiission for Ground water Extraction from concerned
Authorities, if required. _
+ Building plan approval from local Urban Body/concemed
- Authorities. &
*  Fire safety Certificate/NOC from Concemed Authorities.
c) Local Authorities to ensure Provision of adequate common
facilities for water pollution, solid waste management,
parking etc. :
d) The state Board to have robust monitoring mechanisms to

evaluate compliance with norms of such units at least twice a
year.
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